
DIRECTORATE CENERAL OF FOREICN TRADE
(DES―II SECT10N)

RATIFIED ⅣlINUTES OF THE NORMS COM卜lITTEE― II MEETING

NO.21/81 DATED 09.01.2018 ACTUALLY HELD ON 13.02.2018

Plcasc Notc

(i)  For information of exportcrs.Norms Committcc― H handlcs aH cases pcrtaining to

nxation/ratincation。 1｀ norills for[]xport I)roducts lilHintt undcr I´ I｀C(1lS)ChaptCr 72 to

76、 78 to 80,85 Colllrllunications in rcspcct ol｀ cases/pcrtailling to NC― II nlay be scnt to

email addrcss:nc2 dス nl″ nic in

(ii) In ccrtain cascs thc decision of thc Norms Committcc reibrs to thc Rccommcndations/
Obscrvations/Dcicicncies rcccivcd from thc concerncd Tcchnicalノ ヘuthoritv. 

/ヽhcrcvcr

applicablc,a scanned copy of such documcnt has bccn placcd at the cnd ofthc N/1inutcs、

in running serial ordcrs. Thc conccrned irll1/company nlay 3o through thc samc and

rcspond accordingly.

(五 i)  Sirrlilarly,a scanned copゝ  of thc blank Standard Dencicncy Fornlat.、 、
.hiCh nlay nnd a

rcfcrcnce in NC dccisions,has also bccn attachcd in thc cnd.´ I｀ his ma、 'also bc rcfcrrcd to

by the conccrncd flrΠ 1/contpany and may bc rcspondcd accordingly

(iV) ThC Norms Committec has taken dccision only with rcspcct to technical aspcct/wastage
norms. /ヽhilc redecnling thc applications, RAs should chcck that the applicant has

fuli‖ cd aH requircmcnts as prcscribed  in polic)./prOCCdtlrc including thosc in Polic)

Circulars No.50/2009-2014(RE 2010)dated 28th Dcccnlbcr. 2011. Policy Circular

No.14(RE-2012/2009-14、    datcd   4th   Fcbruarv.   2013   and   O.市1,  No.

01/92/180/Ⅳ lisc/AⅣ l.13/PC― V1/10 datcd 15 04.2014 or any other provisions undcr

FTP/HBP brEODC.

The Meeting No.21/81 datcd 09 01.2018 of Norms Committce‐ II liDr thc ycar 2017‐ 18

scheduledお r09.01.2018、vas actuaHy hcld on i3.02.2018 undcr thc Chairrllanship of Shri S.K.

Samal,Additional Dircctor Gcncral of Forcign Tradc to conSidCr thc loHo、 ving applications for

ratincation of norms in respcct oi｀  advance authorizations tindcr Duty Excmption Schcnlc

(Chapter‐ 4)of Forcign Tradc Policy 2015-20.Thc ibHowing mcmbcrs wcrc prcscnt in thc

nleeting:‐

Name & Designation Department

Shri Bhatnagar. IA MOS

Shri Vardhan.DDG

Vinod Kumar Kashyap" FTDO

Minutes of the Meeting No.2l181 dated 09.01.2018 actually held on 13.02.2018 are cont'irmed

by the Technical AuthoritY.

DG「T

DGFT



Decision : NC decided to ratiiy the norms for the above AA as per DHI comments vide vide their

UO No.TSWBI-313512012 dated I 1.01.2018 as under :

Export Product : 500 KV Single Phase Reactor

Inputs allowed:
Item I to 4 - ohagewastage on repeat of AA No. 0310628169 dated 27.04.2011. Net content to

be certified by jurisdiction Excise (GST) authorities'

Item 5 to I 0, 12 to 14, l6 - net to net with accountability clause / GN4'

Itern ll.l5-deleted.
RA concerned may take suitable consequential action ac-oordingll,

Case No.:6/16/81-ALC2/2012

‐HQ File

:01/81/050/00313/AM13/

HQ Filc

:01/81/050/00387/Aヽ 414/

Party Name:CROMPTON
GREAVES LIヽ41TED,

RLA Filc

:03/94/040/00129/ANl13/

RLA Filc

:32/21/040/00032/AM14/

IMcet No/Date:21/81‐
IALC2/2017

,o901.2018

Lic No/Date:0310709777

20.09.2012

Approved

Status:
Deferred

Lic.NoノDate:3210063581   1Dcfer Datc:

29052013                120.032018

Case No.:1/23/81‐ALC2/2013  Party Name:MAK CONTROLS INIect No/Date:21/81‐
IAND SYSTEMS PVT LTD   ALC2/2017

09.01.2018

Decision : NC observed that application for the above AA has been refened to MOD for comments'

NC decided to await their comments and defer the case'

The case stands deferred to 20.03.2018.

case No.:16/20/81‐ ALC2/2016 Party Name:ICON POヽ VER
SOLUT10NS PVT LTD

Status:
Deferred

IMect No/Date12 1/81‐

IALC2/2017
109.01.2018

Status:
Deferred

Status:
Deferred

HQFileRLAFileLic.No/Date:05l036370lDeferDate:
:01/81/050/00 449lAMlll :0512310401002271AM141 27.08.2013 20'03'2018

Decision : NC observed that application for the above AA has been referred to MeitY for comments'

NC decided to await the comments of MeitY and defer the case.

'Ihe case stands deferred to 20.03.201B.

CaseNo.:73l24181'ALC2l2Ol3 PartyName:MOTHERSON MeetNo/Date:21181-

SUMI SYSTEMS LTD., :ALC2I2O17

09.01 .201 8

ItQ File RLA File Lic.No/Date:05 10371064 Defer Date:

:01/81/050/00 461tArv.l4l :O5l24l04ll0l2g5lAMl4l rt+'t t'20t3 20'03'2018

Decision : NC observed that application forthe above AA has been referred to DIPP (Chem' Div') for

comments. NC decided to send a D.O. reminder to concemed JS in the DIPP (Chem' Div') to

expedite their comments and defer the case'

'l'he case stands deferred to 20.03.2018'

Casc No.:6/'4/81-ALC2/2013  ‐Party Name:SIECHEM
TECHNOLOGIES PRIVATE
LIMITED

RLA File

IMcet No/Date:21/81‐

IALC2/2017
1o901.2018

HQ Filc

~  ti`:ヽ
も
'biさ

:b4ibi5'」 22  Defer Date:



:01/81/050/00394/AN114/       104/24/040/00192/AM14/       .27112013              ‐20.03.2018

Decision:NC observed that application for the above AA has been referred to DOT br

comments.NC decided to awaitthe comments of DOT and deferthe case.

The case stands deferred to 20.03.2018.

Case No.:7/24181-ALC2l20l3 PartyName:SIECHEM Meet No/Date:21/81‐ IStatus:

Deferred

Defer Date:

12003.2018

to DOT for

TECHNOLOGIES PRIVATE   ALC2/2017

:01/81/050/00395/AN/114/       :04/24/040/00193/ANl14/       127.11.2013

Decision :NC observed that application for the above AA has been referred

comments.NC decided to awaitthe comments of DOT and deferthe case.

1｀he case stands deferred to 20,03.2018.

Case No.:84/24/81-ALC2/2013  Party Name:TATA BP SOLAR INIeet No/Date:21/81‐
INDIA LTD.            ALC2/2017

0901.2018

RLA File Lic No/Date:0710101901

:07/24/040/00395/AM14/ .04022014

Decision :NC observed that appHcation for the above AA has been referred to

colη ments.NC decided to a、vaitthe comments of blNRE and deferthe case.

‐
1｀he case stands detrred to 20.03.2018.

Case No.:43/14/81-ALC2/2016  Party Name:MAK CONTROLS  Meet No/Date:21/81-
IAN D SYSTEMS PVT LTD.  :ALC2/2017

09.01 2018

HQ Filc RLA Filc Lic.No/Date:3210072953
:01/81/050/00294/AM17/       132/21/040/00182/AM14/       107.022014

Decision :NC observed that application for the above AA has been referred to

comments.NC decided to awaitthe cOmments of ⅣIOD and deferthe case.

The case stands deferred t0 20.03.2018.

Case No.:85/24/81‐ ALC2/2013 1Party Name:TATA POWER   ‐Meet No/Date:21/8ト
SOLAR SYSTEMS LTD     ALC2/2017

0901 2018

HQ File RLA F‖ c Lic No/Date:0710102050
:O1/81/050/00473/AM14/       107/24/040/00413/AM14/       107.02.2014

Decision :NC observed that application for the abovc AA has been rcfcrred to

comments.NC decided to awaitthe cOmments of NINRE and detrthe case.

Thc case stands deferred t0 20.03.2018.

ILIMITED

IRLA File

0901 2018

Lic No/Date:0410152323HQ Filc

HQ File

:01/81/050/00472/ANl14/

10 Case No.:16/6/81‐ A LC2/2014  Party Name:LS CABLEINDIA ‐NIect No/Date:21/81-

3

‐Status:

Deferred

lDcfcr Datc:

120.03.2018

MNRE for

Status:

Deferred

Dcfcr Datc:

120.032018

MOD br

,Status:

Deferred

Dcfcr Datei
‐20032018

MNRE for

Status:

6

9



PRIVATE LIMITED, ALC2l20l7 Deferred
09.01 .201 8

He File RLA File Lic.No/Date:0510386026 ?.tI ?^ul:,
:01/81/050/00170/AM I 5/ :051231040100004/AMl5/ 08'05.2014 20'03'201 8

Decision : NC observed that application for the above AA has been referred to DOT for

comrnents. NC decided to await the comments of DOT and defer the case'

The case stands deferred to 20.03.2018.

case No.:20/15/81-ALC2/2014 Party Name:SMART CARD IT Meet NorDate:2ll8l- Status:

SOLUTIONS LTD. ALC2|2017 Deferred
09.01 .201 8

ge File RLA File Lic.No/Date:3 110064957 Defer Date:

,, ,oi,st/050i00477/AMlsi :31/83/040/00160/AMl5/ 09.10.2014 20.03'2018

Decision : NC observed that comments offered by MeitY were referred back for relook. NC

decided to await comments of MeitY and defer the case.

'fhe case stands deferred to 20.03.201 8.

Case No.:55/18/81-ALC2/2014 Party Name:VINDHYA Meet No/Date:2ll8l- Closed

TELELINKS LTD., ALCZIZOI1
09.01 .20 I 8

HQ File RLA File Lic.No/Date: I I 10028126

1r:0li8l/050100674lAMl51 :111241040100004iAM15/ 19.01.2015

Decision : NC observed that firm vide email dated 09.02.2017 has submitted the non

utilization against any import of raw material. Hence, NC decided to close the case.

RA concerned may take suitable consequential action accordingly.

Case No.:5/2 4l8l-ALC2l20l5 Party Name:PHOENIX Meet No/Date:2ll8l- Status:
INDUSTRIES PVT. LTD ALC2l20l7 Deferred

09.01 .20 r 8

HQ Fite RLA File 1Li".No/Dut.,0310795328 Defer Date:

,. :01/81/050i00s07/AMl6/ :031951040101051/AM15/ 15.04.201 20.03 2018

Decision : NC observed that application for the above AA has been referred to MSME fbr
comments. NC decided to await the comments of MSME and defer the case.

'l'he case stands def-erred to 20.03.201 8.

Case No.:32/14/81¨ ALC2/2016 Party Name:JAY BHAヽ VANI   IMeet No/Date:21/81‐     Status:
IMETAL INDUSTRIES      ‐ALC2/2017          Deferred

09012018

Ho Filc               RLA File              lLic.No/Date:0310798078  Defer Date:
14 :01/81/050/00283/AM17/        :03/94/040/00377/AM16/        11 082015               20032018

Decision : NC observed that application for thc abovc AA has been referred to DIPP  fbr

coinments.NC decided to awaitthe comments of DIPP and deferthe case.

4



′
「 he case stands deferred to 20.03.2018.

Case No.:43/3/81‐ ALC2/2017  Party Name:VEER‐ 0‐ METALS ‐ヽleet No/Date:21/81‐     Status:
PVT LTD               ‐ALC2/2017          ‐Deferred

0901.2018

Lic.No/Date:0710108701  Defcr Datc:HQ Filc               RLA File

15:O1/81/050/00077/AM18/    :07/74/040/99191(全
M16/    109.09.2015         2003.2018

Decision:NC obseⅣ cd that application for the above AA has been refcrred to DIPP for

comments.NC decided to awaitthe comments of DIPP and deferthc case.

Thc case stands deferred to 20.03.2018.

Case No.:25/24/81‐ ALC2/2015  Party NamciFCI OEN       IMCet No/Date:21/81‐     Status:

ICONNECTORS Llヽ 41TED    IALC2/2017          1Deferred
109.01.2018

HQ File               lRLA Filc               Lic.No/Date:1010059345  1Defer Dtte:

16 01/81/050/00527/AM16`    :19`71/019499911`,M16/    117.122015         20.03.2018
Decision:NC observed that application for the above AA has been referred to McitY for

comments.NC decided to awaitthe comments of MeitY and deferthe casc.

Fhe case stands defcrred to 20.03.2018.

Case No.:28/24/81‐ ALC2/2015 Party Name:FCI OEN       IMect No/Date:21/81‐     Status:
CONNECTORS LIMITED    IALC2/2017          1Deferred

109.012018

HQ File               lRLA File              lLic.No/Date:1010059344  1Defer Date:

17 :01/81/050/00530/Aヽ
416/        :10/24/040/00083/AM16/       .17.12.2015               20.03.2018

Decision :NC observed that application for the above AA has been referred to MeitY  for

comments,NC decided to awaitthe comments of MeitY and deferthe case.

・
「 he case stands dcfcrred to 20.03.2018.

‐  Case No.:29/24/81-ALC2/2015 Party Name:FCI OEN       ,Meet No/Date:21/8卜     Status:
CONNECTORS LIMITED    ALC2/2017          Deた rred

0901 2018

HQ Filc               RLA File               Lic No/Date:1010059346  Dcfer Datc:

18:01/'1/95,190,'1`今 Yl,(    :19`'1/919`99917`今
M16/    118.122015         20.03.2018

Decision :NC observed that application for the above AA has been rcferred to MeitY  for

comments.NC decided to awaitthe comments of MeitY and deferthe case.

The case stands deferred to 20.03.2018.

Case No.:27/15/81-ALC2/2017  Party Name:TRANSFORMERS IMcetNo/Date:21/8卜     Status:
&RECTIFIERS(INDIA)LTD  ALC2/2017          1Deferred

.0901.201819

HQ File               RLA Filc              lLic.No/Date:0810136801  1Defer Date:
101/81/050/00310/AM18/        :08/24/040/00216/AM16/       129122015              ‐20.032018
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lCase No.: l0/2/8t-ALC212016 iParry' Name:FCl OI:N
l

I CONNECTORS LIMITED

tRLA File

i: t 0 t24 t 040100 | 06/4M I 6,'

mcnts

IMeet No/Date12 1'8ト

:A LC212017

10901 2018

,Status:
Deferred

|

1- - 1r".ffiioui.,lo 
r ooss+os iDefer Date: 

i

|!602.2016 120032018  1

Decision : ref.erred to MeitY for i

casc                l

casc stands dcferred to 20.03.2018.                                              |
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iDecision: NC observed that application tbr the abor,'e AA has been ref'erred to MSME forl

l.o*r.ntr. NC decided to await the comments of MSME and def'er the case. 
I,iiiil

iThe case stands deferred to 20.03.101 8. 
'
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ぃ口 /2/81‐ALC22016需下癬 喩百三蔦
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|

IMect No'Date12 118ト

INDUSTRIAL CORPORAT10N IALC2/2017
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ILIMITED           0901 2018
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HQ File ILic No/Datei0310802976  1Dcた r Date

P003.2018:01/8 l/050/0003 l/AM I 7 / i:03/951040100740'A M I 6 ,01.03.20 l6 i20.03.201 8

Decision : NC observed that application for the above AA has been ref'erred to MSME for
卜01/81/050/00031/AM17

application for the above AA has been ref'erred to MSME for

ments. NC decided to await the comments of MSME and def-er the case'

case stands def'erred to 20.03.2018.
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Case No.:13/5/81‐ ALC2/2016  1Party Name:AUTOMAT10N   IMect
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Decision : NC noted that technical authoritf i.e. MeitY has lorwarded their written comments vide I

う
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01/81/050/00010′ AM 171
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Accordingly, Comm ittee decided to uppror. ihe case-ai per MeitY recommendation allowing the

inouts as under

RA may take suitable consequential action accordingly。

Case No.:8/14/81‐ALC2/201`  Party Name:APOLLO
INTERNATIONAL LIMITED

29

HQ Filc RLA File

:01/81/050/00259/AMi7/       :05/23/040/00528/AM16/

Decision :NC obscrved that application for the above

comments.NC decided to awaitthe comments of MeitY

The case stands detrred to 20.03.2018.

Case No.:21/5/81-ALC2/2016  Party Name:SPIRAL EHL
ENGINEERING PRIVATE    IALC2/2017
LINIITED               09 01 2018

HQ Filc RLA Filc Lic.No/Date:0510398000

30 :01/81/050/00054/AM17/        :05/24/040/00587/AⅣ
l16/       21.032016

Decision :NC observed that application for the above AA has been referred to

COlllmentS.NC decided to awaitthe comments of MSME and deferthe case.

J'he case stands deferred to 20.03.201 8.

Case No.:2215181-ALC212016 PartyName:SPIRAL EHL Meet No/Date:21/81‐

ENGINEERING PRIVATE   、ALC2/2017
LIMITED

RLA F‖ c

Case No.:44/14/81-ALC2/2016 1Party NamelMANASH
KUMAR PAUL

32 HQ‐
iiも              良LA lli8        ~ ~

:01/81/050/00295/AM17/       :02/24/040/00209/AⅣ l16/

Decision :NC observed that application for the above

IMeet No/Date:21/8ト

IALC2/2017
109.01.2018

1Lic No/Dtte:0510397935

15.032016

AA has becn referred to

and defer the case.

109.012018

Lic No/Date:0510398001

ⅣIcet No/Date:21/8ト

ALC2/2017
09.01 2018

‐
Lic No/Date:0210206561

21.032016

AA has been refered

Status:

Deferred

Dcfer Datc:

20032018

MeitY for

‐Status:

Deferred

lDefcr Datc:

20032018

MSME br

Status:

Deferred

‐Defer Datc:

‐2003.2018

tO MSME br

IStatus:

Deferred

lDefer Datel

20.032018

tO MSME for

HQ Filc

31 01イ

'1`959/♀

9055`今Y17/     :9591/010/00588/AM16/    2103.2016
Decision :NC observed that application for the above AA has been referred

comments,NC decided to awaitthc comments of MSME and deferthe case.

´
「 hc case stands deferrcd to 20.03.2018.

S.No. Import ltem Sl. No. Comments
1 1-178 On ne.t to net basis with accountability clause on nil wastage basis.

The composition of sets and packs as provided by the party is

enclosed.
つ
４ 179-182 As apphed by the party including 20/0、 vastage・



comments. NC decided to await the comments of MSME and defer the case.

1｀he case stands detrrcd to 20.03.2018.

Case No.:7/5/81-ALC2/2016   Party Name:STERA

33:01111/9'0/0,91%全 Y17/     :91`:γ 919(00273/AM16/    101.04.2016
Decision :NC observed that application for the above AA has been referred to

comments.NC decided to awaitthe comments of MSME and deferthe case.

The case stands deferred to 20.03.2018.

Case No.:46/14/81‐ ALC2/201` Party Name:NAT10NAL STEELIMeet No/Date:21/81-
AND AGRO INDUSTRIES   IALC2/2017
.LTD,                  109012018

HQ File

HQ Filc

:01/81/050/00297/AⅣ l17/

HQ File

:01/81/050/00197/AM17/

ENGINEERING INDIA
PRIVATE LIMITED

RLA Filc

RLA File

:56/24/040/00004/AⅣ 117/

RLA File

:05/24/040/00045/AM17/

Mect No/Date:21/8ト

IALC2/2017
0901.2018

Lic No/Date:0410161766

ILic.No/Date:5610004891

129042016

IStatus:

IDeferred

Defer Date:

‐20.032018

MSME br

Approved

comments

Status:
Deferred

IDefer Date:

120.032018

MSME br

IStatus:

Deferred

Defer Dttc:

12003.2018

MeitY おr

Status:
Deferred

Decision :NC decided to ratify the norms for the above AA as per MoS written

vide UO No. 2(1 1)12016-TD dated 31.01.2018 (copy enclosed).

RA concerned may take suitable consequential action accordingly'

CaseNo.:12110/81-ALC2/2016 PartyName:SHIVALIK MeetNo/Date:2ll8l-
BIMETAL coNrRoLS LrD. 

,tii?,::rt{

'Lic No/Date:0510398533117.05.2016

Decision : NC observed that application for the above AA has been referred to

comments. NC decided to await the comments of MSME and defer the case.

'fhe case stands deferred to 20.03.2018.

Case No.:2/6/81‐ ALC2/2017   Party Name:FC1 0EN       IMeet No/Date:21/81‐
CONNECTORS LIMITED    IALC2/2017

0901.2018

HQ Filc               RLA F‖ e              'Lic.No/Date:1010059489
:01/81/050/00142/ANl18/        :10/24/040/00008/ANl17/       124.05.2016

Decision :NC observed that application for the above AA has been referred to

comments.NC decided to awaitthe comments of MeitY and deferthe case.

.The case stands deferred to 20.03.2018.

Case No.:17/14/81‐ A LC2/2016  Party Name:COSMO FERRITES IMect No/Date:21/8ト
37.                      LTD,                  :ALC2/2017

109.01.2018
一　

　

９



HQ Filc               RLA File              lLic.No/Date:2210015521  Defer Datci
:01/81/050/00268/AMi7/       :22/24/040/00020/ANl17/       12.072016               20.03.2018

Decision:NC observed that application for the above AA has been referred to MSME  for

comments.NC decided to awaitthe comments of MSME and deferthe case.

‐
「 he case stands deferred to 20.03.2018.

Case No.:75/14/81¨ A LC2/2016 Party Name:YASH
IMPEX PVT.LTD.

METAL    Meet No/Datc:21/81‐

38 01/81/050/00326/AM17/    103/95/919/00288/AM17/    120072016
Decision :NC observed that application for the above AA has been referred to

colη ments.NC decided to a、 vaitthe comments of MSME and deferthe case.

′
「 he case stands defcrred to 20.03.2018.

caseNo.:20/l4l8l-ALC2l2Ol6 PartyName:FCIOEN,MeetNo/Date:2l181-
CONNECTORS LIMITED :ALC2I2O17

09.0 r .201 8

IlQ lrile RLA File Lic.No/Date:1010059568

"r:0li8li050lOO27llAMt7l :1012410401000311AM171 28.07.2016

Decision : NC observed that application for the above AA has been referred to

comments. NC decided to await the comments of MeitY and defer the case.

l-he case stands deferred to 20.03.2018.

Case No.:3/17 l8l-ALC2l20l6 Party Name:FCI OEN Meet No/Date:2ll8l-
CONNECTORS LIMITED ALC2I2O17

09.0 r .201 8

‐Lic No/Date:1010059569
128.07.2016

HQ Filc

:01/81/050/00300/AM17/

RLA File

ALC2/2017
109.01.2018

1Lic.No/Date:0310806426

Status:

Deferred

Defer Date:

20.032018

MSME for

IStatus:

Deferred

Defer Date:

20032018

MeitY br

Status:

Deferred

Defer Datc:

20.032018

MeitY for

HQ Filc

HQ File

:O1/81/050/00338/Aヽ 417/

RLA Flle

:10/24/040/00032/AM17/
40

Decision : NC observed that application lor the above AA has been referred to

comments. NC decided to await the comments of MeitY and defer the case.

The case stands deferred to 20.03.2018.

Case No.:49/14/81‐ ALC2/2016  Pany Name:NSIL EXPORTS   IMcCt No/Date12 1/8卜     Status:

LIMITED                IALC2/2017           1Deferred
109.01.2018

RLA File ILic.No/Date:5610004970  ‐Dcfer Datc:

:56/24/040/00025/AM17/ 108.082016 2003.2018

41 Decision:｀こdecidさd to ttζ k thも ■rふ 1666仏 in licensc amcndment sheet from the concerned
RA for change in description of product as per MoS UO No.2(11)/2016-TD dated
29.12.2017.

The case stands detrred to 20.03.2018.
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Case No.:2/l llBt-ALC2l20l6 Party Name:SHARDA MOTOR Meet No/Date:2ll8l- Status:

INDS LTD ALC2l20l7 Deferred
09 01 2018 

-
He File RLA File Lic.No/Date:0510399432 Defer Date:

or,oilsvosotoo2tTtAMITt :O5tl4t04oloo2l0llM17l ,tt.os.zoto . 20.032018

Decision : NC observed that hard copy of the application not received from CLA, Delhi. NC

decided to remind the RA concerned and defer the case.

'l'he case stands deferred to 20.03.2018.

('ase No.:5/20/gl-ALC2/2016 Party Name:AMOD Meet NoiDate:2ll8l- Approved

STAMPINGS P LTD .ALC2IZOI1
09.0 r .201 8

ItQ Fite RLA File Lic.No/Date:3410042436

:01/81/050/00 438t AMllZl :34l24l04Ol001o7lAMl7l I 2.08.2016

4i 
Decision : NC decided to ratify the norms for the above AA as per SION C 327 as per DHI

recommendation. ltems of export & import and their quantity may accordingly be granted as

per the said SION.

RA concerned may take suitable consequential action accordingly.

Case No.:171 2ll8l-ALC2l20l7 Party Name:LARSEN & Meet Noi Date:2ll8l- Status:

TOUBRO LIMITED 'ALC2l20l7 Deferred
09.0 1 .201 8

He File RLA File Lic.Noi Date:0310807589 Deler Date:

oo:01/81/050/00458/AMl8/ :03l95lO40lOO329lAM17l '.02.09.2016 20.03.2018

Decision : NC observed that application for the above AA has been referred to DIPP for

comments. NC decided to await the comments of DIPP and defer the case.

The case stands deferred to 20.03.2018.

Case No.:66/ l4l8l-ALc2l20l6 Party Name:SHREE GANESH Meet No/Dat e:21181- Status:
METALS ALC2l20l7 Deferred

09.01.20r 8

He File RLA File Lic.No/Date:3310030342 Defier Date:

or:01/81/05oloo3t7lAMl7l :331241040100003/AMl7/ ,02.09.2016 20.03.2018

Decision : NC observed that hard copy of the application not received from RA. Panipat. NC

decided to remind the RA concerned and defer the case.

The case stands deferred to 20.03.2018.

Case No.:t/17l81-ALC2/2016 Parly Name:MOTHERSON Meet No/Date:21/81- Status:

SUMI SYSTEMS LIMITED ALC2|2017 Deferred

46 09'01'2018

He File RLA File Lic.No/Date:0510399684 Defer Date:

:01/81/050/00 3361 AMl7l :05l24l040lo029llAM17l 12.09.2016 20.03.201 8

11



Decision : NC observed that application for the above AA has been referred to DIPP (Chem.

Div.) for comments. NC decided to send a D.O. reminder to concerned JS in the DIPP

(Chern. Div.) to expedite their comments and defer the case.

-fhe 
case stands def-erred to 20.03.2018.

Case No.:2/17/81-ALC2/2016  Palty Name:BHARAT llEAVY Meet No/Date:21/8ト
ELECTRICALS LINIITED    ALC2/2017

09012018

Lic.No/Date:1110028230  1Defer Date:

Status:
Deferred

HQ File

101/81/050/00337/AM17/

47 Decisi6お
:｀ C n6ted

deflciency letter dated

and defer the case.

RLA File

:11/24/040/00002/A～ 117/       22.092016               20.03.2018

that flrin has been requested to furnish the information as per DHI

11.12.2017 for cxalnination ofthe case.NC decided to send a renlinder

HQ File

´
「 he case stands detrred to 20.03.2018.

Case No.:2/23/81-ALC2/2016  Party Name:CHINA STEEL
CORPORAT10N INDIA
PRIVATE LIMITED

RLA File

Case No.:9/20/81-ALC2/2016  .Palty Name:BILCARE
LIMITED

‐ヽ4eet No/Date:21/81-

ALC2/2017
09.012018

Lic.No/Date:3410042580
106.10.2016

MoS 、vere withdra、vn for

IStatus:

Deferred

Defcr Datc:

20032018

relook.NC
48
101/81/050/00549/AM17/       134/24/040/00196/ANl17/

Decision:NC observed that comments offered by
decided to a、 vait their comments and dcfer the case.

The case stands deferred to 20.03.218.

Case No.:40/21/81-ALC2/2017 Party NameiSUNDARAM―     IMCet No/Date:21/81‐     Status:

CLAYTON LIMITED,       ALC2/2017          1Deferred
109.012018

HQ Filc               RLA File              Lic.No/Date:0410162399  Defer Date:
:O1/81/050/00481/AM18/       :04/24/040/00091/AM17/       120.10.2016              .20.03.2018

Dccision : NC obscrved that application for the above AA has been referred to DIPP  br

com ments,NC decided to awaitthe comments of DIPP and deferthe case.

Thc case stands deferred to 20.03.2018.

Mcet No/Date:21/8卜     Status:
ALC2/2017           Deferred
09.01 2018

HQ FHe               RLA File               Lic.No/Datei3110066383  Defer Datc:
:O1/81/050/00442/AM17/        :31/83/040/00099/ANl17/       25 10.2016              12003.2018

Decision:NC observed that application forthe above AA has been referrcd to DIPP(Chem.

Div.)ヽ r COmments.NC decided to awaitthe comments ofDIPP(Chem.D市 .)and defer the

casc.

The case stands deferred to 20.03.2018.
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INIeet No/Date:21/8ト

ALC2/2017
09.01.2018

HQ File RLA Filc Lic No/Date:1310048426

51 01/11/050/0,447/今 Y17/     :1'/24/010/00030/AM17/    126.10.2016
Decision :NC observed that application for the above AA has been referred

commcnts.NC decided to awaitthe comments of MSME and defcrthe case.

‐
「he case stands deferred to 20.03.2018.

Case No。 :14/20/81-ALC2/2016 Palty Name:GRAVITA rN DIA
LTD

‐Status:

I)eferred

Defcr Datc:

20032018

MSME for
一

〇

HQ F‖ e

101/81/050/00459/AM17/

HQ File

53 :O1/81/050/00472/AM17/

RLA Filc

:05/24/040/00298/AM17/

RLA File

:13/24/040/00031/AM17/

Case No.:26/20/81-ALC2/2016 Party Name:MAAN
ALUMINIUM LIMITED

Meet No/Date:21/8ト
IALC2/2017

.09012018

Lic No/Date:0510400323

28.102016

Lic No/Date:1310048447

0911 2016

IStatus:

IDeferred

lDefcr Datc:
120.032018

MSME for

Approved

Status:

I)eferred

lDcfer Datc:

120032018

DIPP for

Status:
Deferred

Decision :NC observed that application for the above AA has been referred to

commcnts,NC decided to awaitthe comments of MSME and deferthe case.

The casc stands deferred to 20.03.2018.

Case No.:39/20/81-ALC2/2016 Party NameiSUNCITY SHEETS 
～
leet No/Date:21/8ト

PVT.LTD              ALC2/2017
09.Ol.2018

Decision : NC decided to ratify the norms for the above AA as per MoS Comments vide

their UO No. 2 ( 14)12016 - TD dated 14.12.2017 (copy enclosed).

RA may take suitable consequential action accordingly.

Case No.:16/23/81-ALC2/2016  Party NamelMEHTA TUBES   Mcet No/Date:21/8ト
LIMITED               IALC2/2017

.0901.2018

HQ Filc RLA File Lic No/Date:0310809263

:01/81/050/00563/AM17/        :03/95/040/00404/Aヽ 417/       123.112016

Decision : NC observed that application for the above AA has been referred to

comments.NC decided lo awaitthe comments of DIPP and deferthe case.

‐
I・he casc stands deferred to 20.03.2018.

Casc No.:29/20/81-ALC2/2016 Party Name:MAURIA UDYOG Meet No/Date:21/81‐
LTD                  IALC2/2017

0901.2018
55 HQ Filc               l良

LA Fliさ               Lic.No/Date:0510400508  1Defer Datc:
:O1/81/050/00462/AN117/        :05/24/040/00365/A■ 117/       28.ll.2016              120.032018

Decision:NC observed that reply ofthe flrm was referred to DIPP comments,NC decided to
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await their comments and defer the case.

'fhe case stands deferred to 20.03.201 8.

Case No.:41/20/81¨ ALC2/2016 Party Name:SVAM        IMCCt No/Date:21/81‐     Status:
PACKAGING INDUSTRIES  IALC2/2017          Deferred  

‐

PRIVATE LIMITED        09 01.2018           .

HQ Filc               RLA File              lLic.No/Date:0510400559 1Dcfcr Datc:

56:01/81/050/00474/今
M17/     195/24/049/0912,(今 M17/    130H2016         .20032018

Decision:NC observed that application forthe above AA has been refcrred to MSME for

comments.NC decided to a、 vaitthe comments of MSME and deferthe case.

′
「 he case stands deferred to 20.03.2018.

Case No.:13/20/81‐ ALC2/2016 Party Name:FC1 0EN       Iヽ lcet No/Dtte:21/81‐     Status:

CONN ECTORS LIMITED    IALC2/2017          1Deferred
109.012018

HQ Flle                 RLA F‖ c               :Lic.No/Date:1010059661  1Defer Date:

57:01/81/050/00446/今
M17/    :l?/71/010/?99111今 M17/    106.122016       12003.2018

Decision :NC observed that application for the above AA has been referred to McitY  for

comments.NC decided to awaitthe comments of ⅣleitY and deferthe case.

I｀he case stands detrred to 20.03.2018.

Case No.:14/23/81‐ ALC2/2016 Party Name:GRAVITA INDIA  IMect No/Date:21/8卜     Status:
LTD                  IALC2/2017          1Deferred

109.01.2018             1

HQ File              RLA File             lLic No/Date:1310048507 1Defer Datc:

58 :01/81/050/00561/Aヽ
417/        :13/24/040/00041/Aヽ 417/       130.122016              .20.032018

Decision: NC observed that application for the above AA has been refcrred to MSME  おr

coinlnents.NC decided to a、 vaitthe conllnents of MSME and deferthe case.

The case stands defcrrcd to 20.03.2018.

Case No.:26/23/81‐ ALC2/2016 Party Name:VEDANTA      'Mect No/Date:21/8卜     IStatus:
LIMITED                IALC2/2017           1Deferred

109.012018              1

HQ Filc               RLA File              ‐Lic No/Date:0510401264  1Defer Datc:

59 :O1/81/050/00573/ANl17/       105/24/040/00503/AⅣ
l17/       12.012017              12003.2018

Decision :NC observed that applicationお r the abovc AA has been referred to M/O Mines

hr comments.NC decided to awaitthe comments of M/o Mines and deferthe case.

1｀he case stands deferred to 20.03.2018.

Case No.:8/23/81‐ ALC2/2016  1Party Name:APAR         NIcet No/Dtte:21/81‐     Status:
60                    1NDUSTRIES LIMITED     IALC2/2017         1Deferred

10901.2018              ‐

14



HQ Filc               ‐RLA File              ‐Lic.No/Date:3410042873  
‐
Defer Datc:

:01/81/050/00555/AM17/    1:34/24/040/00294/AM17/    120.012017         120.032018

Decision :NC observed that hard copy of the application not received follll RA,Vadodara

inspite of renlinder.NC decided to send another relninder and deferthe case.

´
「 hc case stands deferred to 20.03.2018.

Case No.:3213181-ALCZl2}l7,Party Name:PREMIER Mect No/Dde:21/81‐

INDUSTRIAL CORPORAT10N ALC2/2017
LIⅣllTED

RLA File

:03/95/040/00892/AM17/

INDUSTRIAL CORPORAT10N ALC2/2017

Status:
Deferred

109.01 2018

1Lic No/Date:03108H420  1Defer Datc:
.23022017              2003.2018HQ File

:O1/81/050/00066/AM18/

HQ File

:O1/81/050/00069/ANl18/

Decision : NC observed that application for the above AA was referred to MSME though the

same concerns MOS. NC decided to send the application to MoS for comments.

The case stands def-erred to 20.03.2018.

Case No.:35/3/81-ALC2/2017  Party Name:PRE～IIER IMcet No/Datc:21/81‐

LIMITED

RLA Filc

103/95/040/00893/AM17/

09.012018

1Lic No/Date:0310811421

12302.2017

Status:
Deferred

Defer Date:
20.03.2018

though the

Status:
Deferred

Defer Date:
20.03.20r8

to MoS for

IStatus:

Deferred

Defer Datc:

‐20.032018

to DIPP on

Decision : NC observed that application for the above AA was referred to MSME

same concerns MOS. NC decided to send the application to MoS for comments.

The case stands deferred to 20.03.2018.

Case No.:24/3/81-ALC2/2017  Party Name:PHOENIX
PVT LTD

FOILS  INfeet No/Date:21/81‐

HQ Filc

:O1/81/050/00058/Aヽ 418/

ICase No.:4/3/81-ALC2/2017

1HQ File               ‐

64 :01/81/050/00038/AN/118/

Decision:NC observed that

02.Ol.2018 for comments.

RLA Filc

:03/95/040/00918/AⅣ l17/

Party Name:SヽVASTIK
INDUSTRIES

RLA Fllc

:05/24/040/00620/ANl17/

ALC2/2017
.09012018

Lic No/Date:0310811575

0203.2017

Decision : NC observed that application flor the above AA was referred

comments. NC decided to await their comments and defer the case.

The case stand deferred to 20.03.2018.

.Meet No/Datei21/8ト

ALC2/2017
109.Ol.2018

‐Lic.No/Datc1051 0401 905

.09.03.2017

hard copy of the application now received and sent

J'he case stands deferred to 20.03.2018.
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Case No.:37/3/81‐ALC2/2017  Party Name:R.R.KABEL
LIMITED,

RLA File

`NIcct No/Date:21/81‐
ALC2/2017
09012018

Lic.No/Date:0310811810

Status:

Deferred

Dcfer Date:

2003.2018

DIPP for

,Status:

IDeferred

lDefer Datc:

120.032018

to DIPP on

Status:
Deferred

Status:

Deferred

Defer Datc:

20.03.2018

HQ F‖ c

65 :01/81/050/00071/AM18/        :03/95/040/00450/A～
117/        14.03.2017

Decision :NC observed that application for the above AA has been referred

C0111mentS NC decided to awaitthe comments of DIPP and deferthe case.

The case stands deferred to 20.03.2018.

Case No.:2/3/81-ALC2/2017

HQ F‖ e

101/81/050/00036/AN418/

Decision:NC observcd that

0201.2018 for cornlnents.

Party Name:Л NDAL QUALITY IMcet No/Date:21/81‐
TUBULAR LINIITED       ALC2/2017

09012018

RLA File Lic No/Date:0510401960

:05/23/040/00594/AM17/        15.032017

hard copy ofthe application now received and scnt

The case stands deferred to 20.03.2018.

Case No.:16/9/81‐ ALC2/2017  Palty Name:NAT10NAL STEEL
AND AGRO INDUSTRIES
LTD.,

RLA File

:56/24/040/00051/AM17/

Decision :NC observed that reply of the flrrn has been

decided to a、 vaittheir comments and deferthe case.

The casc stands deferred to 20.03.2018.

Case No.:13/12/81-ALC2/2017 Party Name:RAJHANS
METALS PVT.LIMITED

HQ File RLA Filc

:O1/81/050/00268/AN118/        :24/24/040/00036/AM17/

Decision:NC observcd that reply ofthe flrm has been

decided to a、 vait their corllrFlcnts and defer the case.

1｀ he case stands deferred to 20.03.2018.

Lic.No/Date:5610005104  :Defer Datc:
123032017              120.03.2018

referred to MoS for comments.NC

IMcet No/Date:21/81‐
IALC2/2017

109.012018

HQ Fi!c

67 :01/81/050/00187/AM18/

69 HQ Filc
:O1/81/050/00141/AM18/

RLA File

:22/24/040/00117/AM17/

IMect No/Date:21/81‐

ALC2/2017
109.012018

Lic No/Date:2410042167

31 032017

referred to DIPP for comments. NC

Lic.No/Date:2210015687   ‐Defcr Datc:

1704.2017                2003.2018

Case No.:1/6/81-ALC2/2017  Party Namc:FIN LABS AUDIO IMeetNo/Date:21/8ト
PVT.LTD.             ALC2/2017

109.01.2018

Status:
Deferred

Decision : NC observed that MeitY  deflciency letter dated 04.07.2017 follo、 ved with

rclllinders dated 21.08.2017, 09.11.2017 and 21.12.2017 sent to nrrn, h。 、vever, no reply
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received from the f irm. NC decided to await the repiy of the firm and defer the case.

The case stands deferred to 20.03.2018.

Case No.:11/9/81-ALC2/2017  Party Name:INDIAN STEEL   IMcet No/Date:21/81‐     Approved
lCORPORAT10N LTD      IALC2/2017

109.012018

HQ F‖ c               lRLA File              'Lic No/Date:0310812779  ‐

70 01/81/050/00182/AM18/    1:03/94/040(99919/今
M18/    125.042017

Decision::NC decided to ratify the norms forthe above AA as per MoS Comments宙 de

their UO No.2(12)/2017-TD dated 15.12.2017(copy Cnc10sed):

RA may take suitable consequential action accordingly.

Case No.:17/9/81-A LC2/2017  Party Namc:NITSON AND    INleet No/Datc:21/8卜     Status:
AMITSU BUILDING       ‐ALC2/2017          Deferred
SYSTEMS PRIVATE LIヽ 41TED 109.012018          ‐

HQ FHc               lRLA File              lLic.No/Date:0510402502  1Defcr Datc:

71 01/81/050/00188/AM18/    1:05/:4`949/099''(全
M18/    109.05.2017         12003.2018

Decision:NC observed that DIPP deflciency letter sentto flrrn on ll.10.2017 foHo、 ved、vith

relnindcr dated 21.12.2017.NC decided to a、 vait the reply ofthe flrrn and defer the case.

Thc case stands deferred to 20.03.2018.

Case No.:30/9/81‐ ALC2/2017  1Party Name:UTTAM STEEL   IⅣ leet No/Date:21/8卜      Status:
ALLOYS P LTD.         ‐ALC2/2017          Deferred

109.012018

HQ File               RLA File              lLic.No/Date:0510402570  1Defcr Date:

72101/81/050/00201/AM18/       105/24/040/00067/AⅣ
l18/       16.05.2017              120.032018

‐
Decision:NC observed that hard copy ofthe application not received from CLA,Delhi.NC

decided to renlind the RA concerned and deferthe case.

´
「 he case stands deferred to 20.03.2018.

Case No.:46/9/81‐ALC2/2017  Party Name:POLYCAB WIRES IMcet No/Date:21/81‐     IStatus:
IPVT LTD.             :ALC2/2017          1Deferred

109012018

HQ Filc               lRLA File              Lic.No/Date:0310813355  1Defer Date:

73 101/81/050/00217/ANl18/        :03/95/040/00089/ANl18/        17.052017              .20.03.2018

Decision:NC observed that reply ofthe flrm has been referred to DIPP for commentso NC

decided to await their comments and deferthe case.

1｀he case stands deferred to 20.03.2018.

Case No.:28/9/81-ALC2/2017  Party Name:PILOT         Mcct No/Datc:21/8卜     Status:
74                     1NDUSTRIES LTD.       ‐ALC2/2017          1DeLrred

0901 2018              ‐
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HQ F‖ e                ttLAlil`               tiも 8`′ bit`ib51646'`43  1bettr Date:

:01/81/050/00199/A卜νl1 8/       :05/24/040/00073/AM18/       1905.2017              120032018

Decision:NC observed that hard copy ofthe application not received from CLA,Delhio NC

decided to relnind the RA concerned and deferthe case.

The case stands deferred to 20.03.2018.

Case No.:27/9/81-ALC2/2017  Party NamelMAGPPIE      .NICet No/Date:21/8卜
    Status:

INTERNAT10NAL LTD,    IALC2/2017          1Deお rred
o9.012018

HQ lile               だLA 1118 ~ ~         ILi`.ヽ も′b読
`ibζ

i646うとケ§  :bどお:b`t81

75:01/11/9'0/?9191`今 Yl1/    195/11/919`9991'イ 今
M18/    12305.2017         120.032018

Decision:NC observed that hard copy ofthe application not received from CLA,Delhi.NC

declded to rernind the R´ 、concerned and defer the case.

The case stands deferred to 20.03.2018.

Case No.:29/9/81-ALC2/2017  1Patty Name:S.S.IMPEX     IMCCt No/Date:21/81‐     Status:
IALC2/2017          1Deferred
09.01.2018              ‐

ILic.No/Date:0510402690  1Defer Datc:HQ Filc               RLA Filc

76 01/81/050/00209/今 Yl1/    ll'5`,1/9101999?'(全
M18/    124.052017         12003.2018 1

Decision:NC observed that hard copy ofthc application not received from CLA,Dclhi.NC‐

decided to rernind the RA concerned and defer the case.

The casc stands deferred to 20.03.2018.

Case No.:2/12/81-ALC2/2017  Party Name:VEER‐0-METALS IMeet No/Date:21/8卜     Status:

PVT.LTD               ALC2/2017          1Deferred
0901.2018

HQ Filc               ‐RLA File               Lic No/Date:0710111669  Defer Datci

77 01(81/050夕
01,7/今
Yl'/     197(14(940(99011(今

M18/    2605.2017         20032018

Decision:NC observed that reply ofthe flrm has been referred to DIPP for comments.NC

decided to a、 vait their comments and deferthe case.

.  The case stands deferred to 20.03.2018.

Case No.:3/6/81-ALC2/2017   1Party Name:ABB INDIA     IMcet No/Date:21/81-    Status:
ILIMITED               'ALC2/2017           Deferred

10901.2018

HQ Filc               lRLA File              lLic No/Date:0710111690  Defer Date:

78101/81/?50/00143/今
M18/    1197(11(91'(99,7'(AM18/    130.05.2017         20.032018

Decision :NC observed that hard copy of the application not received from RA Bangalorc.

NC decided to rernind the RA concerned and deferthe case.

′
I｀ hc case stands deferred to 20.03.2018.
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HQ File

:01/81/050/00192/AM18/

HQ Filc

82 101/81/050/00178/AM18/

Decision:NC decided
with given import item

RLA F‖ e

:05/24/040/00104/AM18/

PARSHAVNATH IMPEX
(INDIA)

RLA File

RLA Flle

:11/24/040/00003/AM18/

Mcet No/Date:21/8ト

・ALC2/2017
109.012018

1Lic.No/Date:0510403027

‐Status:

IDeferred

lDcfer Date:

20.03.2018

to MoS  for

‐Status:

IDeferred

‐Defer Datc:

120032018

to DIPP for

Status:

Deferred

lDefer Date:

‐2003.2018

to DIPP br

Status:
Deferred

Status:

Deferred

Defer Datc:

20.03.2018

DIPP  for

Case No.:15/9/81-ALC2/2017  Party Name:MAURIA UDYOG Meet No/Date:21/81‐
LTD                  ‐ALC2/2017

109.01.2018

HQ File

101/81/050/00186/AM18/

RLA F‖ c                Lic No/Date:0510402986
:05/24/040/00090/AM18/ 3105.2017

Decision : NC observed that application for the above AA has been referred

comments.NC decided to awaitthe comments of MoS and deferthe case.

The case stands deferred to 20.03.2018.

No.:21/9/81-ALC2/2017  Party Namc:RAJ ENTERPRISES IMeet No/Date12 1/81‐‐ALC2/2017
10901.2018

‐Lic.No/Date:0510402988
131.05.2017

Decision : NC observed that application for the above AA has been referred

comments. NC decided to await the comments of DIPP and defer the case'

The case stands deferred to 20.03.2018.

Case

Case No.:25ll5l8l-ALC2l20l7 PartyName:SHRI

HQ F‖ e

81 :01/81/050/00308/AM18/       105/24/040/00103/AM18/       105.06.2017

Decision : NC observed that application for the above AA has been referred

comments.NC decided to awaitthe comments of DIPP and deferthe case.

The case stands detrred to 20.03.2018.

Case No.:7/9/81-ALC2/2017 Party Name:BHARへ T HEAVY Meet No/Date:21/81‐
ELECTRICALS LIMITED    IALC2/2017

109.01.2018

ILic No/Date:1110028288  ‐Defer Datc:

.06062017              .20.03.2018

to ask the firm to clarify that how the export product is manufactured

without use of indigenous product.

The case stands deferred to 20.03.2018.

Case No.:47/9/81‐ALC2/2017  1Party Name:POLYCAB VVIRES IMcet No/Date:21/81‐
IPVT.LTD.               :ALC2/2017

1o9.ol.2018

HQ File RLA File ILic.No/Dtte:0310813868

:01/81/050/00218/ANl18/       103/95/040/00197/AM18/       108062017

Decision : NC observed that application for the above AA has been refcrred to

comments.NC decided to awaitthe comments of DIPP and deferthe casc.
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Mcet No/Date:21/8ト

ALC2/2017
0901.2018

~         ILi6.ヽ
。/5嵐

`:65164030`8
HQ File               lRLA File

84‐
:01`,1/9'0/0'1?'/AY18/    .:05`11/,19`90117/AM18/    10806.2017

Decision :NC observed that application for the above AA has been refelTed to

liDr comments.NC decided to awaitthe comments of DIPP and deferthe case.

The casc stands deferred to 20.03.2018.

RLA Flle
:31/83/040/00028/AM18/

IMcet No/Date:21/81‐
IALC2/2017

109012018

1Lic.No/Date:3H0066779

10906.2017

referred to E)IPP

Status:

Deferred

Detr Datc:

20032018

M/o Mines

Status:

Deferred

lDefer Date:

20032018

for comments. NC

HQ Filc

:01/81/050/00176/AⅣ l18/

HQ「 ile

HQ File

:01/81/050/00289/AM18/

Case No.:7/15/81‐ALC2/2017

88

HQ File

The case stands deferred to 20.03.2018.

‐Case No.:22/9/81-ALC2/2017  .Party NameiVEDANTA      ‐
LIMITED              I

Case No.:5/9/81‐ ALC2/2017   Party Name:BBM ACOUSTIC
INDIA PVT.LTD

l)ecision : NC observed that reply of the firm has been

decided to await their comments and defer the case.

The case stands deferred to 20.03.2018.

Case No.:50/9181-ALCZlz}l7 PartyName:PREMIER
INDUSTRIAL CORPORATION IALC2/2017

86 01/81(950490221/今 Y181     :♀ ,/95(919(00017/AM18/    21.06.2017
Decision :NC observed that application for the above AA has been referred to

comments.NC decided to awaitthe comments of MSME and deferthe case.

The case stands deferred to 20.03.2018.

Casc No。 :6/15/81-ALC2/2017  Party Name:VERSATILE CARD IMeet No/Date12 1/81‐
TECHNOLOGY PVT LTD    'ALC2/2017

109.01 2018

LIMITED

RLA Filc

RLA Filc

104/24/040/00064/Aヽ 418/

Party NameiVERSATILE CARD
TECIINOLOGY PVT LTD

RLA File

NIcet No/Date:21/81‐

ALC2/2017
0901 2018

Meet No/Date12 1/81‐

0901.2018

Lic.No/Date:0310814163

Lic No/Date:0410163275
27.06.2017

Status:
‐
Deferred

Dcfer Datc:

20032018

MSME for

‐Status:

Deferred

lDefcr Datc:

20.032018

MeitY for

Status:
Deferred

Decision : NC observed that application for the above AA has been referred to

comments. NC decided to await the comments of MeitY and defer the case.

'l'he case stands def-erred to 20.03.201 8.
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Lic.No/Date:0410163278  :Defcr Datc:



:01/81/050/00290/AM18/        104/24/040/00062/AN/418/       .27.062017              120032018

Decision :NC observed that application for the above AA has been referred to MeitY  br

comments.NC decided to awaitthe comments of MeitY and deferthe case.

The case stands deferred to 20.03.2018.

‐ALC2/2017
.09012018

1Lic.No/Date:1310048672

104072017

Status:

Deferred

lDefer Date:

20.03.2018

to DIPP for

‐Status:
‐Deferred

Defer Datc:

20.03.2018

to DIPP for

RLA Filc

i13/24/040/00019/AM18/

RLA F‖ e

:03/94/040/00321/AM18/

HQ File

90 :01/81/050/00256/AM18/

HQ File

91 101/81/050/00296/AⅣ
l18/

Case No.:11/15/81-ALC2/2017 Party Namc:APL APOLLO    IMCet No/Date:21/81‐
TUBES LIヽ41TED         IALC2/2017

109.01.2018

HQ Filc

:01/81/050/00294/AN418/

RLA File

:05/23/040/00129/AM18/

ILic No/Datc:0510403320

104072017
89

Decision : NC observed that application for the above AA has been referred

contments. NC decided to await the comments of DIPP and defer the case.

'l'he case stands deferred to 20.03.2018.

Case No.:1/12/81‐ALC2/2017  Party Name:GRAVITA
ILTD

INDIA  4ヽect No/Date:21/81-

Decision : NC observed that application for the above AA has been referred
comments. NC decided to await the comments of DIPP and defer the case.

'ilre case stands deferred to 20.03.2018.

Decision : NC observed that reply of the firm has been

decided to await their comments and defer the case.

The case stands deferred to 20.03.2018.

Case No.:18/15/81‐ ALC2/2017 1Party Name:LEGENDS THE   IN4eet No/Date:21/81-
MERCHANT GROUP       、ALC2/2017

109.01.2018

HQ File RLA File               lLic.No/Date:0510403453
:O1/81/050/00301/AN118/        :05/23/040/00139/AM18/       120072017

Decision : NC observed that application for the above AA has been referred to

cominents,NC decided to awaitthc conllments of DIPP and defer the case.

′
I｀he case stands deferred to 20.03.2018.

Case No。 :13/15/81‐ ALC2/2017 Party Name:DYNAMIC FLOW
PRODUCTS PVT.LTD.

Meet No/Datc:21/8卜     Status:
‐ALC2/2017           Deferred
109012018

1Lic No/Date:0310814660  ,Defer Date:
118.072017               20.032018

referred to DIPP for comments.NC

‐Status:

‐Deferred

Dctr Datc:

20.032018

DIPP br

93 Case No.:5/15/81- Party

う
乙

Mcet No/Date:21/81‐ ALC2/201 7 1Status:



ALC2/2017

HQ File

Case No。 :12/15/81-

ALC2/2017

HQ Filc

HQ Filc

96 :01/81/050/00291/AM18/

HQ File

:01/81/050/00350/AM18/

Name:JAYACHANDRAN   09.01.2018
1NDUSTRIES PVT LTD,   |

Party Name:CONNECTRIX  IMcet No/Date:21/81‐
INDIA PVT.LTD        :ALC2/2017

09012018

RLA Filc Lic No/Datc:0310814797

RLA File ILic.No/Date:3210078222

:O1/81/050/00288/AM18/    :32/24/040/00015/AM18/     124.07.2017

Decision : NC observed that DIPP deficiency letter sent to firm. however. no reply received
lrom the firm. NC decided to remind the firm and defer the case.

'lhe 
case stands deferred to 20.03.201 8.

RLA File

:03/94/040/00392/AM18/

PVT LTD

RLA File

:04/24/040/00085/AM18/

‐Lic.No/Date:0310815131

l1082017

0901.2018

Lic.No/Date:0410163433

17.082017

Deferred

Defer Date:

20.032018

IStatus:

1)eferred

Defer Datci

20.032018

to DIPP お r

‐Status:

Deferred

tDcfer Datc:

‐20032018

to DIPP fOr

Approved

:01/81/050/00295/′ |ゝヽ418/     :03/94/040/00357/AM18/     .2407.2017

Decision : NC observed that application for the above AA has been referred

colη ments.NC decided to awaitthe comments of DIPP and deferthe case.

The case stands deferred to 20.03.2018.

Case No.:9/12/81-ALC2/2011 PartyName:APOLLO Meet No/Date:21/8ト Statusr
DeferredMETALEX PRIVATE LIMITED‐ ALC2/2017

,09.01.2018

HQ Filc               RLA File              Lic.No/Date:0510403526  ‐Defer Datel
:01/81/050/00264/AM18/        :05/23/040/00155/AM18/       12707.2017               20.032018
95 Detision:NC observed that apllicati6Aお

r thさ ab6↓e AA has beeA referrea t6 Mos for
comments. MoS informed that application not received. NC decided to the application tO

MoS fortheir comments.

´
「 he case stands deferred t0 20.03.2018.

Case No.:3/15/81‐ALC2/2017  Party Name:A‐ l FENCE     .Meet No/Date:21/81‐
PRODUCTS CO PVT.LTD    ALC2/2017

0901.2018

Decision : NC observed that application for the above AA has been referred
comments. NC decided to await the comments of DIpp and defer the case.

The case stands deferred to 20.03.2018.

Casc No.:l/18/81-ALC2l20l7 Parry Name:DIAMOND ‐Mcet No/Date:21/8ト
ENGINEERING(CHENNAI) .ALC2/2017

Decision : NC decided to ratify the norms for the above AA as per DIPP comments vide F.
No. P-470 121391201 7-TW/l 80 dated 19.12.2017 (copy enclosed).
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RA concerned may take suitable consequential action accordingly.

Case No.:7/18/81-ALC2/2017  Party Name:JINDAL SAヽV    Mcet No/Date:21/81‐
LIMITED                 ALC2/2017

09.01.2018

HQ F‖ c

98 :01/81/050/00356/AM18/

HQ Filc

:O1/81/050/00352/AM18/

HQ Filc

100 :O1/81/050/00363/AM18/

HQ File

101 101/81/050/00359/Aル118/

Case No.:1/21/81-ALC2/2017

102

HQ File

RLA File

:05/23/040/00190/AM18/

RENEヽVABLE PRIVATE
LI MITED

RLA Filc
:04/24/040/00103/AM18/

RLA File
:05/24/040/00189/AM18/

Party Namc:KIRTANLAL
STEEL PRIVATE LIMITED

RLA File

23

Lic.No/Date:0510403717  1Defer Date:

18082017 20.032018

卜lcct No/Dttc:21/81‐     status:
IALC2/2017          1Deferred
109.012018              ‐

ILic.No/Dttc:0410163454  ‐Defer Date:

Decision : NC observed that firm's reply dated 17.01.2018 sentto DIPP on 30.01.2018 for
examination and comments. NC decided to await their comments and defer the case.

The case stands deferred to 20.03.2018.

Case No.:3/18/81-ALC2/2017 PartvName:GAMESA

Status:
rDeferred

Status:

Deferred

Dcfcr Datc:

20.032018

DIPP fOr

Approved

Sta tu s:
Deferred

20032018

Decision : NC observed that application for the above AA has been referred to DIpp (Chem.
Div.) for comments. NC decided to await the comments of DIPP and defer the case.

'l-he case stands deferred to 20.03.2018.

2308.2017

RLA Filc              Lic.No/Date:0610038682
:06/24/040/00020/AN118/       29.082017

Casc No。 :14/18/81-A LC2/2017 Party Name:INJECTOPLAST  'Meet No/Date:21/81‐

PVT LTD               ALC2/2017
09.012018

Decision : NC observed that application for the above AA has been referred
comments. NC decided to await the comments of DIpp and defer the case.

The case stands deferred to 20.03.201g.

Case No.:10/t8/81-ALC2/2017 party Name:SAGE METALS MeetNo/Date:21lgl-
LTD. ALC2:2017

09.01 .201 8

Decision : NC decided to ratify the norms for the above AA as per DIpp commenr.s vide F.
No. P-4701 213812017 -TW I 179 dated 19.12.201 7 (copy enclosed).

RA concerned may take suitable consequential action accordingly.

Lic No/Date:0510403898

31082017

Meet No/Date:21/81‐

IALC2/2017
10901.2018

Lic.No/Date:0310815526 .Defcr Datc:



:01/81/050/00442/Aヽ 418/       :03/94/040/00102/A卜 /118/       10509.2017

Decision :NC observed that application for the above AA has been referrcd to

comments.NC decided to awaitthe comments of DIPP and deた r the case.

´
「 hc case stands defbrred to 20.03.2018.

Case No.:2/21/81-ALC2/2017  Party Namc:KIRTANLAL    Meet No/Date:21/8ト
STEEL PRIVATE LIMITED   ALC2/2017

.0901.2018

HQ Filc RLA File ILic No/Date:0310815527

103 101/81/050/00443/Aレ118/       :03/94/040/00105/Aレ 118/       105.09.2017

Decision :NC observed that application for thc above AA has been refelTed

comments,NC decided to awaitthe comments of DIPP and deferthe case.

The case stands deferred t0 20.03.2018.

104 :01/81/050/00306/AM18/       :08/24/040/00166/AM18/       ‐14.092017

Decision :NC observed that reply of the flrm has been referred tO

dccided to await their comment san deferthe case.

T｀ hc case stands detrred t0 20.03.2018.

20032018

DIPP for

Status:
Deferred

Defer Datc:

120032018

to DIPP for

Case No.:23/15/81-ALC2/2017 Party Name:RATNAMANI    Mcct No/Date:21/81‐     status:
METALS AND TUBES LTD  ALC2/2017         1Deferred

0901 2018              ‐

HQ Filc RLA File Lic No/Date:0810140933 Defer Date:

20032018

DIPP lor comments. NC

Case No.:4/18/81-A LC2/2017  Party Namc:GAMESA      ‐Meet No/Date:21/8卜     status:
‐RENEヽVABLE PRIVATE    ALC2/2017         1 Deferred
LIMITED 109.ol.2018      1

HQ File

:01/81/050/00353/AM18/
RLA File                lLic.No/Date:0410163537  :Defer Datc:
:04/24/040/00126/Aヽ 418/       119o9.2017              120.03.2018

,Status:

I)eferred

lDefer Date:

120.032018

DIPP fOr

Decision : NC observed that application for the above AA has been referred to DIpp (Chem.
Div.) for comments. NC decided to await the comments of DIPP (Chem. Div.) and defer
the case.

The case stands deferred toZ0.03.20lg

Case \o.:19/18/81-ALC2/2017 pa(y Name:RAycHEM RpG Meet No/Dare:21 /gl-
PVT LTD. ALC2I2OI7

09.01 .201 8

,r, [?,Ji);r0/00368/AMr8/ [!A;Urr, 4TetAMtst ii";]:ifl*"t:rosrs8zz
Decision : NC observed that application lor the above AA has been referred to
comments. NC decided to await the comments of DIpp and defer the case.

The case stands deferred to 20.03.2018.
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Case No.:15/21/81-ALC2/2017 Palty Name:JAY BHAWANl  lMcct No/Date:21/81‐
‐METALINDUSTRIES      ‐ALC2/2017

.09.01.2018

HQ File RLA File Lic No/Date:0310815989

107:01/81/050/00456/AM18/    1:03/94/040/00506/AM18/    127.09.2017

Decision :NC observed that application for the above AA has been referred to

comments.NC decided to awaitthe comments of DIPP and deferthe case.

´
「 hc casc stands det〕 rred t0 20.03.2018.

RLA File

:03/95/040/00262/AM18/

RLA File

:03/95/040/00261/AM18/

RLA File

:03/95/040/00447/AM18/

RLA File
:03/94/040/00512/AⅣ l18/

,Mect No/Date:21/81‐
‐ALC2/2017
109.012018

‐Lic.No/Date:0310816014
128.09.2017

IMeet No/Date:21/81‐

ALC2/2017
109.012018

Lic.No/Date:0310816013

28.09.2017

dated 22.12.2017 sent to

flrln and defer the case.

IStatus:

1)eferred

Defer Date:

120.032018

DIPP fOr

Status:
Deferred

Defer Date:
20.03.20 r 8

trrm seeking

Status:

Detrred

Dcfer Datc:

20032018

6rm seeking

Case No.:16/18/81-ALC2/2017 Party Namc:PARAM
.INDUSTRIES

HQ File

108 :01/81/050/00365/AM18/

HQ Filc

109 :01/81/050/00366/Aヽ 418/

‐HQ Filc

l10.:01/81/050/00463/AM18/

11l HQ File
101/81/050/00445/Aレ f18/

Decision:NC decided
their uo No.2(6)/20H

Case No.:17/18/81¨ ALC2/2017 Party Name:PARAM
INDUSTRIES

Decision : NC observed that Dlpp deficiency letter dated 22.12.2017 sent to
ceftain information. NC decided to send a reminder to firm and defer the case.

'fhe 
case stands deferred to 20.03.201g.

瞭pFh亀胤tttwちよ1』棋∬:蹴漁思鷺
.The case stands deferred t0 20.03.2018.

Case No.:22'21/81:ALむ

'/261ウ

 |五五yヽ 1ふ e:Mё biζ 6ヽ
METALS LTD

Decision : NC observed that application lor the above AA has been referred to
comments. NC decided to await the comments of DIpp and defer the case.

The case srands deferred to 20.03.201g.

Meet No/Date:21/8ト

IALC2/2017
.09.01.2018

‐Lic.No/Date10310816057

103.102017

Meet No/Date:21/81‐

ALC2/2017

Lic.No/Date:0310816106
04.10.2017

Status:

IDeferred

Defer Date:

20.03.2018

DIPP fOr

Approved
Case No.:4/21/81-ALC2/2017  Party Name:AESTH ETIC

STAM PINGS&
LAMINATIONS LIMITED   o9.ol.2018

to ratify the norms rbr the above AA as per MoS comments vide
- TD dated I 9.01 .20 I 8 as under :
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irnpo■ed coils is more than the respective 、vidth of export products. The foHoヽ
ving

amendment in the description ofimport and quantity ofimport is recornrYlended:

RA may take suitable consequential action accordingly.

Case No.:30/21/81-ALC2/2017 Party Name:POLYCAB WIRES IMcet No/Datc:21/8ト
PVT LTD.             ALC2/2017

109.01.2018

HQ Filc               RLA File              lLic No/Date:0310816107
101/81/050/00471/AN/118/       103/95/040/00511/AN418/       04.102017

Decision :NC observed that application for the above AA has bcen refelTed

comments.NC decided to awaitthc coFnments of DIPP and deferthe casc.

The case stands deferred to 20.03.2018.

Case No.:3/21/81¨ALC2/2017  Party Namc:A‐ l FENCE     'Mcet No/Date:21/81-
PRODUCTS CO.PVT.LTD   IALC2/2017

109.012018

RLA File

:03/94/040/00544/AM18/

RLA F‖ c

:08/24/040/00200/AM18/

Party Name:KRYFS POヽ VER
COMPONENTS LIMITED

10102017

10.10.2017

IMeet No/Date:21/81‐

IALC2/2017

‐Status:

Deferred

Defer Datc:

to DIPP  for

iStatus:

IDeferred

Defer Date:

120032018

DIPP br

IStatus:

,Deferred

lDcfer Date:

120.03.2018

DIPP br

HQ Filc

l13 :O1/81/050/00444/Aヽ
418/

HQ Filc

l14 :01/81/050/00450/AM18/

115 Case No.:16/21/81-ALC2/2017

ILic No/Date:0310816259

Decision : NC observed that application for the above AA has been referred to
comments. NC decided to await the comments of DIPP and defer the case.

The case stands deferred to 20.03.2018.

Case No.:9/2ll8l-ALC2l20l7 Party Name:EKANGA FOIL   IMcet No/Date:21/8ト
IALC2/2017
109012018

.Lic No/Date:0810141124

Decision : NC observed that application for the above AA has been referred to

comments. NC decided to await the comments of DIPP and defer the case.

The case stands deferred to 20.03.2018.

SI

No。

Item of Export Quantity Item of Import Quantity

1. CRNGO Electrical Steel
Slit          COilS
50C800/50C1000

150MT CRNGO Electrical Steel
Slit Coil Form (Prime
Oualitv)50C800/50C1000

152.25Ⅳ IT
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HQ F‖ c

:01/81/050/00457/AM18/

116 HQ File
:O1/81/050/00475/AM18/

H7.HQ File
101/81/050/00476/AⅣ l18/

RLA File

:03/94/040/00503/A～ 118/

109.012018

Lic No/Date:0310816276
110.102017

Decision : NC decided to ratify the norms for the above AA as per MoS Comments vide

their UO No. 2 (3)12018 - TD dated 05.02.2018 as under :

Import of Cold Rolled Grain Oriented (CRGO) Steel in coils form (Prime Quality) of
relevant grade and allow wastage of 1.015 Kg/Kg against export of CRGO Slit Coils for
Transformer Cores subject to the condition that width of imported coils more than the

respective width of export products. However, export of coils cannot be made from
imported sheets. Therefore Import of sheets, as applied, are not approved. The following

iption of i fi nd itv ofi vedmendment in the description of rtem of rmport a uantltv ol impOrt is approvecl:

SI

No.
Item of Export Quantity Item of Import Quantity

l CRGO Slit Coils for
Transformer Cores width
up to 600mm

250MT Cold Rolled Grain
Oriented (CRGO) Steel in
coils form (Prime Quality)
of relevant grade - width
more than 600mm.

253.75MT

RA may take suitable consequential action accordingly.

Case No.:34/21/81-ALC2/2017 1Party Name:POSCO        IMeet No/Date:21/8ト

'MAHARASHTRA STEEL PVT.:ALC2/2017:LTD.,                 o9o12018

Decision :NC decided to ask the complete details

MoS.The case stands deferred to 20.03.2018.

Case No.:35/21/81‐ ALC2/2017 Party Namc:POSCO

Lic.No/E)ate:0310816310
111 102017

for exanlination of the case

RLA File

:03/95/040/00496/AM18/

Status:
Deferred

Defer Date:
20.03.2018

as advised by

Meet No/Date:21/81‐ Status:
Deferred

I)ecision : NC decided to ask the complete details
MoS. 'fhe case stands deferred to 20.03.2018.

MAHARASHTRA STEEL PVT.ALC2/2017
LTD。,                  o9o12018

RLA Filc

:03/95/040/00497/AM18/
:Lic.No/Date103 1 081 6333  Dcfcr Datel

12.10.2017              20.032018

for exanlination ofthe case as advised by

Casc No.:8/18/81-ALC2/2017  Party Name:KEI

LIMITED
INDUSTRIES ‐Meet No/Date:21/81‐

IALC2/2017
.09.012018

Lic.No/Date:0510404280
13.102017

Status:

IDeferred

Defer Datc:

2003.2018

■rm secking

HQ Filc

l18 :O1/81/050/00357/AM18/

RLA Filc
:05/23/040/00251/AN〔 18/

Decision : NC observed that DIPP deficiency letter dated 22.12.2017 senr ro
certain information. NC decided to send a reminder to firm and defer the case.

'fhe case stands deferred to 20.03.2018.
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HQ File

:01/81/050/00355/AN418/

Case No.:9/18/81‐

A LC2/2017

HQ File

‐
HQ Filc

121 :01/81/050/00446/Aヽ
418/

RLA Fllc

:05/23/040/00238/AN/118/

RLA Flle

:03/94/040/00563/A～ 118/

RLA F‖ e
:03/95/040/00522/AM18/

,Meet No/Date:21/81‐

ALC2/2017
o901.2018

Lic.No/Date:0510404318

17102017

Lic.No/Date:0310816394

17.102017

Lic.No/Date:0310816399
17.102017

IStatus:

,Deferred

,Dcfer Datc:

.20.032018

to DIPP br

IDefcr Date:

20.032018

to flrm.NC

,Status:
Deferred

Defer Date:
20.03.20 r8

to MoS fbr

IStatus:

Deferred

Dcfer Datc:

120032018

DIPP br

Status:

Deferred

(Defer Date:
‐20032018

to DIPP br

Case No.:6/18/81-ALC2/2017  Party Namc:INDIA TRADING
HOUSE

Decision :NC observed that application for the above AA has been referred

comments.NC decided to awaitthe comments of DIPP and deferthe case.

1｀he case stands deferred to 20.03.2018.

Party Name:PANASONIC   ‐Meet No/Dtte:21/81-ALC2/2017 Status:
APPLIANCESINDIA CO.  0901.2018              Deferred
LTD.,

RLA File Lic.No/Datc:0410163600

120 01/81/050/00358/AM18/   :04/71/040/00141/AM18/   
‐1710.2017

Decision : NC observed that DIPP deflciency letter dated 22.12.2017 sent

dccided to send a relllinder to flrln and defer the case.

´
I｀he case stands deferrcd to 20.03.2018.

Case No.:5/21/81-ALC2/2017 Party Name:AESTHETIC    Ⅳleet No/Date:21/81‐
STAM PINGS& ALC2/2017
LAMINAT10NS LIヽ 41TED   09.01.2018

Decision : NC observed that application lor the above AA has been referred
comments. NC decided to await the comments of MoS and defer the case.

The case stands deferred to 20.03.2018.

Case No.:31/2ll8l-ALC2l20l7 Pany Name:POLYCAB WIRES Meet Noi Date:2ll8l'
PVT.LTD. ALC2I2OI7

09.0 1 .201 8

HQ File

122 :O1/81/050/00472/Aヽ
418/

Decision : NC observed that application for the above AA has been referred
comments. NC decided to await the comments of DIPP and defer the case.

'['he case stands deferred to 20.03.2018.

Case No.:29/21/81-A LC2/2017 .Party Name:POLYCAB WIRES ‐NIcet No/Date:21/8ト
PVT LTD.             ‐ALC2/2017

109012018

123 HQ F‖ e              lkLA「 i18             1Lic｀ o'b猛816jibtti`436
:O1/81/050/00470/AⅣ l18/       103/95/040/00559/ANl18/       124.10.2017

Decision :NC observed that application for the above AA has been referred
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comments.NC decided to awaitthe comments of DIPP and deferthe case.

´
「 he case stands deferred to 20.03.2018.

‐Case No.:5/18/81-ALC2/2017  Party Name:GAMESA      ‐MCet No/Date:21/8卜     Status:   ‐
RENEWABLE PRIVATE    'ALC2/2017          1Deferred  ‐
‐LIMITED               09 01 2018

Lic.No/Date:0410163616  Defer Date:HQ Filc                RLA F‖ e
:01/81/050/00354/AM18/    .:04/24/040/00147/AM18/    25102017         12003.2018
124 Decision:NC observed that aplli3ati6A folthe above AA has been refcrred to DIPP(Chem.

Div)ヽ r COmments.NC decided to awal the comments of DIPP(Chem.D市 .)and deた r

the casc.

The case stands deferred to 20.03.2018.

Case No.:11/21/81-ALC2/2017 Party Name:HI‐ TECH       .Meet No/Date:21/81‐     IApproved
RADIATORS PVT LTD,     .ALC2/2017          1

.09012018             1

HQ Filc               RLA Filc              Lic No/Date:0310816479 1

125 :O1/81/050/00452/Aヽ
418/       103/94/040/00561/AM18/       125 102017

Decision:NC decided to ratify the norms for the above AA on repeat basis whh AA No.

03101814523(copy enc10sed).

RA may take suitablc consequential action accordingly.

Case No.:6/21/81‐ALC2/2017 .Party Namc:APAR        ‐Meet No/Date:21/8卜      Status:
INDUSTRIES LIMITED     IALC2/2017          ‐Deferred

109.01.2018               1

HQ File              RLA File             lLic No/Date:0310816527  1Defer Date:

126 :01/81/050/00447/ANl18/       :03/94/040/00502/AM18/      126.10.2017                2003.2018

Decision:NC observed that application for the above AA has been referred to DIPP for

comments.NC decided to awaitthe comments of DIPP and deferthe case.

´
「 he case stands deferred to 20.03.2018.

Case No.:18/21/81‐ ALC2/2017 1Party Name:MAN         .Mcet No/Date:21/81‐     IStatus:
IINDUSTRIES(lNDIA)LTD. ‐ALC2/2017         'Deferred

109012018              1

HQ Filc               RLA File              Lic No/Datc:0310816636 1Defer Date:

127:O1/81/050/00459/AM18/    1:03/95/040/00369/AM18/    30.10.2017        .20032018
Decision :NC observed that application for thc above AA has been referred to DIPP  for

comments.NC decided to awaitthe comments of DIPP and deferthe case.

´
「 he case stands deferred to 20.03.2018.
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HQ Filc

:01/81/050/00460/AM18/

HQ Filc

129 101/81/050/00461/AM18/

HQ File

130 :O1/81/050/00480/AM18/

‐HQ Filc

131 :01/81/050/00462/AM18/

RLA File

:03/95/040/00119/AM18/

RLA File

:03/95/040/00581/AM18/

RLA File

:03/95/040/01020/AM17/

RLA Filc

:03/95/040/00602/AM18/

109.012018

1Lic No/Date:0310816637

130.10.2017

‐Meet No/Datc:21/81‐
.ALC2/2017

109.01.2018

Lic.No/Date:0910065634
‐02112017

they have surrendered the

Decision :NC observed that application for the above AA has been referred

comments.NC decided to awaitthe comments of DIPP and deferthe case.

1｀he case stands deferred to 20.03.2018.

Case No.:20/21/81-ALC2/2017 Party NamclMETAL PORT.  IMcct No/Date:21/81‐
‐ALC2/2017
10901.2018

1Lic.No/Date:0310816619

130102017

Decision :NC observed that application for thc above AA has been referred

comments.NC decided to awaitthe comments of DIPP and deferthe case.

The case stands deferred to 20.03.2018.

Case No.:39/21/81-ALC2/2017 1Party Name:STERLITE POヽ VER,Meet No/Date:21/81‐

ITRANSMISS10N LIヽ 41TED   ALC2/2017
109.01.2018

1Lic.No/Date:0310816650
‐31.10.2017

Decision : NC observed that application for the above AA has been referred

comments.NC decided to awaitthe comments of DIPP and deferthe case.

1｀ hc case stands deferred to 20.03.2018.

Case No.:21/21/81‐ ALC2/2017 Party Name:METAL PORT.  IMeet No/Date:21/81‐
`ALC2/2017

09.01.2018

Lic.No/Date:0310816757
101.11.2017

Decision : NC observed that application for the above AA has been referred
comments. NC decided to await the comments of DIPP and defer the case.

'['he case stands deferred to 20.03.201 8.

IDefer Datel

120032018

to DIPP for

Status:

Deferred

lDefer Datc:

120032018

to DIPP for

IStatus:

I Deferred

‐Defer Date:

20.032018

to DIPP br

Status:

Deferred

‐
Defer Datc:

.20.03.2018

to DIPP br

IClosedCase No.:41/21/81-A LC2/2017 Palty Name:TOSHIBA
‐                     TRANSMISS10N&
‐                     DISTRIBUT10N SYSTEMS

HQ Filc               RLA Filc

132 :01/81/050/00482/ANl18/       :09/24/040/00381/AM18/

Decision:NC observed that irm has informed that
Accordingly,N(〕 decided to closc the case.

RA concerned may take suitable consequential action accordingly.
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IHQ File               RLA Filc              iLic No/Date:0910065635

133 :O1/81/050/00483/AM18/       109/24/040/00382/AM18/       102.112017

Dccision :NC observed that flrln has informed that they have surrendered the

Accordingly,NC decided to close the casc.

RA concerned may take suitable consequential action accordingly.

Case No.:38/21/81-ALC2/2017 Party Name:SCHOCH REEDS IヽIcet No/Date:21/81‐
INDIA PVT LTD         ALC2/2017

0901.2018

HQ File

134 :01/81/050/00479/AM18/

Decision :NC observed that application for the above AA has been referred

comments.NC decided to awaitthe comments of DIPP and dcfcrthe case.

The case stands deferred t0 20.03.2018.

Case No.:32/21/81-ALC2/2017 Party Name:POLYCAB WIRES IMeetNo/Date:21/81‐
PVT LTD              ALC2/2017

.09.012018

HQ File

135 :01/81/050/00473/AM18/

HQ File

136 :01/81/050/00464/AⅣl18/

RLA File

:03/95/040/00596/AM18/

RLA File

:03/95/040/00603/AⅣ l18/

'Meet No/Date:21/81‐:ALC2/2017
10901.2018

Lic No/Date:0310816795
‐03112017

.Lic No/Datc:0310816800

.06112017

IMeet No/Date:21/81‐

IALC2/2017
109.012018

1Lic No/Datc:0310816891

08.112017

IClosed

above AA.

'Status:
' Deferred

IDefcr Datc:

120032018

to DIPP for

IStatus:

Deferred

Dcfcr Datc:

20.03.2018

to DIPP  for

Status:

Deferred

‐Defer Date:
‐20.032018

to DIPP for

Status:
Deferred

Case No.:42/21/81-ALC2/2017 Party Name:TOSHIBA
TRANSMISS10N&
DISTRIBUT10N SYSTEMS

RLA Filc

:03/95/040/00626/Aヽ 418/

Decision : NC observed thar application for the above AA has been referred
comments. NC decided to await the comments of DIPP and defer the case.

-l'he 
case srands def-erred to 20.03.2018.

Case No.:23/21/81-A LC2/2017 .Party Name:PARAM

INDUSTRIES

Decision : NC observed that application for the above AA has been referred
comments. NC decided to await the comments of DIPP and defer the case.

The case stands deferred to 20.03.2018.

IMcet No/Date:21/81‐

ALC2/2017
.09.012018

HQI↑ ilc                 RLA F‖ e                Lic No/Datc:0310816893  ‐Defer Date:
:01/81/050/00465/AM18/       :03/95/040/00604/Aヽ 418/       08 112017              2003.2018

Decision :NC observed that application for the above AA has been referred to DIPP  for

Case No.:24/21/81‐ A LC2/2017 Party Name:PARAM
INDU STRIES
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comments.NC decided to awaitthe comments of DIPP and deferthe case.

The case stands deferred to 20.03.2018.

Case No.:13/21/81-ALC2/2017 Party Name:JAIKISHANDASS Meet No/Date:21/8ト
IMALLJUTE PRODUCTS(P) .ALC2/2017
LTD.                  09012018

RLA File             lLic.No/Date:0210207958
:02/24/040/00123/AM18/       109.11.2017

HQ File

:01/81/050/00454/AM18/

HQ File

139 :01/81/050/00477/AM18/

HQ File

140.:01/81/050/00468/AM18/

RLA Filc

:03/95/040/00646/AM18/

RLA File

:03/95/040/00633/AM18/

Mcct No/Date:21/8ト

IALC2/2017
109.01.2018

.Status:

Deferred

lDefer Datei

.20.03.2018

to DIPP for

IStatus:

I Deferred

Defer Datc:

20032018

to DIPP  for

Status:
Deferred

Status:
Deferred

Decision :NC observed that application for the above AA has been referred

comments,NC decided to awaitthe comments of DIPP and deferthe case.

‐
T｀hc case stands deferred to 20.03.2018.

Case No.:36/21/81-ALC2/2017 Party Name:RAYCHEM RPG  Iヽleet No/Date:21/81-
PVT LTD               ‐ALC2/2017

09.01.2018

f)ecision : NC observed that application for the above AA has been referred
comments. NC decided to await the comments of DIPP and defer the case.

The case stands deferred to 20.03.2018.

Casc No.:27/21/81-ALC2/2017 Party Namc:PHOENIX FOILS IMcct No/Datc:21/8ト
PVT.LTD              ALC2/2017

09.01.2018

Lic.No/Date:0310817016
13.11.2017

Lic.No/Datc:0310817029 Dcfcr Datc:
■4.11.2017               20.032018

Status:

Deferred

Defer Datc:

20.03.2018

MoS UO No.2(15)/2017-

Decision : NC decided to ask the firm to submit information as per MoS UO No.2(l 5)12017-
TD Vol-l dated 24.01 .201 8 (copy enclosed).

'['he case stands deferred to 20.03.2018.

Case No.:28/21/81-ALC2/2017 Party Name:PHOEXIIX FOILS ‐Meet No/Date:21/81‐
‐PVT LTD.             ALC2/2017

09.012018

HQ File RLA File Lic No/Datei03 1 081 7030

141:01/81/050/00469/AM18/    1:o3/95/040/00635/AM18/    14.H.2017
‐Decision:N(〕 decided to ask thc flrrn to subrnit information as per

TD Vo卜 I dated 24.01。 2018(copy enc10sed).

´
「 he case stands defbrred to 20.03.2018.

Case No。 :8/21/81‐ A LC2/2017  Party Name:DYNAMIC
i42                     cABLES PVT LTD.
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HQ Filc

:01/81/050/00449/AM18/

HQ File

143 :01/81/050/00466/AM18/

HQ Filc

145 :01/81/050/00467/AⅣl18/

HQ File

146 :01/81/050/00474/AM18/

RLA FHc
:13/24/040/00034/AM18/

PRIVATE LIヽ 41TE

RLA Filc
:04/24/040/00163/AM18/

RLA Flle
:05/24/040/00383/AM18/

RLA File

:04/24/040/00145/AM18/

ILic.No/Date:1310048781 ‐Defcr Datc:

115 11.2017              120.03.2018

Decision : NC observed that application for the above AA has been referred to DIPP for
comments. NC decided to await the comments of DIPP and defer the case.

The case stands deferred to 20.03.2018.

Case No.:25/21/81-ALC2/2017 Party NametPEPPERL&FUCHS MeetNo/Date:21/8ト
MANUFACTURING(INDIA) ALC2/2017

09.01.2018

Lic.No/Date:0410163715

20.11.2017

Lic.No/Dttc:0510404687
122.11.2017

Lic No/Date:0410163731

23 11.2017

IStatus:

I Deferred

lDcfcr Date:

120.03.2018

to DHI br

IStatus:
‐ Deferred

lDefer Datc:

2003.2018

to DIPP br

IStatus:

I Deferred

‐Defer Datc:

120.032018

to DIPP for

IStatus:

‐ Deferred

lDcfer Datc:

1200320i8

to DIPP for

Decision : NC observed that application lor the above AA has been referred
comments. NC decided to await the comments of DHI and defer the case.

'fhe case stands deferred to 20.03.2018.

( ase No.:37/21/81-ALC2l20l7 Party Name:RIVER
ENGIN EERING PVT.LTD   AヽLC2/2017

09.01.2018

HQ Filc RLA Flle Lic No/Dttc:0510404659

144 :01/81/050/00478/AⅣl18/       105/24/040/00371/AM18/       120.11.2017

‐Decision :NC observed that application for the above AA has been referred

comments.NC decided to awaitthe comments of DIPP and deferthe case.

′
I｀ he case stands defbrred to 20.03.2018.

Case No.:26/21/81-ALC2/2017 Party Name:PETZ CREATION IMeetNo/Date:21/81‐

IALC2/2017
10901.2018

‐Decision:NC obscrved that application for the above AA has been referred

colη ments.NC decided to awaitthe comments of DIPP and deferthe case.

.The case stands deferred to 20.03.2018.

‐Case No.:33/21/81‐ ALC2/2017 Party Name:PONDY OXIDES  ‐ヽlcct No/Date:21/81‐
‐AND CHEMICALS LIMITED  ALC2/2017

0901.2018

Decision : NC observed that application for the above AA has been referred
comments. NC decided to await the comments of DIPP and defer the case.

l-he case stands deferred to 20.03.2018.
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HQ Filc

:01/81/050/00451/AN118/

148 Decision:NC decided

、vastage as per GN4
TSWB5/FU1/2018/AA

HQ Filc

149 :01/81/050/00448/AM18/

HQ File

150 :01/81/050/00455/AM18/

PVT LTD

RLA Filc

AUTOMOTIVEINDIA
IPRIVATE LIMITED

RLA File

:31/83/040/00108/A～ 118/

‐LIMITED

RLA F‖ e

104/24/040/00153/AM18/

RLA F‖ e

:04/24/040/00155/AM18/

0901.2018

Lic.No/Date:3110066921

‐09012018

‐Lic No/Date:0410163738

128.11.2017

‐Lic.No/Date:0410163751

129.11.2017

Status:

Deferred

Defcr Datc:

20.032018

to DIPP for

‐Status:
t Deferred

‐Defcr Datc:

20032018

to DIPP for

IStatus:

Deferred

lDefer Date:

120.03.2018

to DIPP for

Case No。 :12/21/81-A LC2/2017 Party Namc:INDUSTRIAL    Mect No/Date:21/8ト
.METAL POWDERSINDIA   'ALC2/2017

HQ File

147 :01/81/050/00453/Aヽ
418/       131/83/040/00112/AM18/       124.11.2017

Decision : NC observed that application for the above AA has been referred

comments.NC decided to awaitthe comments of DIPP and deferthe case.

´
「 hc casc stands deferred to 20.03.2018.

Casc No.:10/21l81-ALC2/2017 Party Name:FUJIKURA IMeet No/Datc:21/81‐     IApproved
lALC2/2017          .
09.012018

1Lic No/Date:3H0066923 
‐

12711.2017             1

to ratify the norms for the above AA above on net to net without any
of the engineering product as per DHI comments vide UO No.
6923 dated 10.01.2018 (copy enclosed).

RA concerned may take suitable consequential

Case No.:7/21/81‐ALC2/2017  Party Name:BERGEN PIPE   .Meet No/Date:21/8ト
ISUPPORTSINDIA PRIVATE IALC2/2017

Decision:NC observed that application for the above AA has been referrcd

comments.NC decided to awaitthe comments of DIPP and deferthe case.

The case stands deferred to 20.03.2018.

Casc No.:14/21/81-ALC2/2017 Party Name:JAIN METAL    Mcct No/Dde:21/81‐

ROLLING MILLS        ALC2/2017
09.01.2018

Decision : NC observed that application for the above AA has been referred
comments. NC decided to await the comments of DIPP and defer the case.

'['he case stands deferred to 20.03.201 8.

OFFLINE AGENDA OF ⅣIEETING NO.21/81 DATED 09.01.2018

ξ
フ

Casc No.AR-140 M/S.MC COM INDUSTRIES(INDIA)PRIVATE LIMITED
Mccting No.21/81 HQ File:01/81/50/416/AM14/DES― II
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Dated:-09.01.2018 RLA File:03/95/040/000615/AM14

Subject: Ratification
01.11.2013.

of norms in respect of AA No. 0310756580 dated

ationfortheaboveAAhasbeenreferredtoMSMEfor
comments. NC decided to await the comments of MSME and defer the case.

'lhe case stands deferred to 20.03.201 8.

152

Case No.AR-141 M/S. MET TRADE (INDIA) LIMITED
Meeting No. 21181 HO File:O1/81/050/00219/AM13/DES.H

Datcd:¨ 09.01.2018 RLA File:05/24/040/00168/AM13/

Sub.iect:- Modification/amendment of fixed norms in respect of AA No.
05 10331 816 dated 09.08.2012.

Decision : NC observed that application for the above AA has been referred to MSME for
comments. NC decided to await the comments of MSME and defer the case.

The case stands deferred to 20.03.2018.

う
Ｄ
く
υ

Case No.AR-142 M/S.MC COM INDUSTRIES(lNDIA)PRIVATE LIMITED
Meeting No. 21181 HQ File: 0 1/8 l/050/00073/4M I 4/DES.ll
Dated:-09,01.2018 RLA File:03/95/040/01054/AM13/

Subject:- Ratification of norms in respect of AA No. 0310729610 dated
26.03.2013.

Decision : NC observed that application for the above AA has been referred to MSME for
comments. NC decided to await the comments of MSME and defer the case.

The case stands deferred to 20.03.201 8.

154

Casc No.AR-143 M/S. LM WIND POWER BLADES (TNDIA) PVT. LIMITED
Mccting No.21/81 HQ File: 0l/8 l/0s0/00080/AM1 6/
Dated:-09.01 2018 RLA File:07/24/040/00435/AM15/

Sub.iect:- Fixation of norms in respect of AA No. 0710107924 dated
2s.03.2015.

Decision : NC observed that application for the above AA has been referred to C&PC for
comments. NC decided to await the comments of C&PC and defer the case.

'fhe case stands deferred to 20.03.2018.

く
υ
く
υ

Case No.AR¨ 144 M/S. LM WIND POWER BLADES (INDIA) PVT. LIMITED
Meeting No. 21181 HQ File: 0 I /8 I /050/000921 AMI 6l
Datcdi-09.01.2018 RLA File:07/24/040/00441/AM15/
Sub.ject: Fixation of norms in respect of AA No. 0710107923 dated

25.03.2015.
Decision : NC observed that application for the above AA has been referred to C&PC for

35



comments. NC decided to await the comments of C&PC and defer the case.

The case stands deferred to 20.03.2018.

156

Casc No.AR-148 M/S.BILCARE LIMITED
Meeting No. 21181 HQ File :0 l/8 l/050/0061 9/AMl 5/DES-IV
Datcd:-09.01。 2018 RLA File:31/83/040/00228/AM15/
Sub.lect: Ratification of norms in respect of advance authorization No.

3 I 1006521 9 dated 20.01.2015.
Decision : NC observed that application for the above AA has been referred to CArc for
comments. NC decided to await the comments of c&pC and defer the case.

'l'he case stands deferred to 20.03.201g.

Casc No.AR-149 M/S. MOLEX (INDIA) PRIVATE LIMITED
Mceting No.21/81 HQ File No: 0l/8 l/050/002601 AM}9/DES-IV
Dated:-09.ol.2018 RLA File No:07/24/040/00171/AM09/
Sub.ject: Modification of fixed norms in respect orffi

07 I 005841 5 dated 09.07.2008.
Decision: NC observed that upplic
referred to MeitY for comments. NC decided to await the comments of Meity and defer the

´
「hC,asc stands d,た rred t0 20.03.2018.

Casc No.AR-151 ECHNOPLAST LIMITED
Mceting No.21/81 File No:01/81/050/5o175/AM10/
Datedi-09.ol.2018

Sub.iect:
RLハ File No:05/23/040/00036/AM10/

Modification of ratified norms in res
05 10249 17 9 dated I 1 .09.2009.

Decision: NC observed that upp
Div') for comments. NC decided to await the comments of DIpp (Chem. Div.) and defer the

The case stands deferred to 20.03.201g.

Case No.AR-254 M/S.BHANDARIFOILS&TuBES LIMITED
Meeting No. 21181 File No:01/81/050ィ
Datcd:-09.ol.2018 ■壁ゝ File No:03/94/040/00268/AMH/
S Lrb.iect: Modification of ratified nonns in respect of advance authorization

0310581975 datcd 02.07.2010.
Decision: NC observ"O ."p."r"n
NC decided to await their comments and defer the case.

MoS for comments.

157
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M/S.BHANDARIFOLS&型 B旦旦L坐」ITEDCase No.AR-255
05/AMl1/DES.I1/Ⅳleeting No.21/81

Dated:-09.01.2018
of Advance Authorization No'

0310595668 dated…
Subiect:

for comments' NC

decided to await their comments and defer the case'

The case stands deferred to 2!4f29-1&

Casc No.AR-264
Rlv A I L LllVill Lリ

lノ DES.11ノ

0510284584 dated 24.02.2011.                        1_.、 、  `、

ⅣIceting No.21/81

Dated:‐ 09.01.2018

Subiect:

ffithatapplicationfortheaboveAAhasbeenreIerreu
comments. NC decided to await the comments of DIPP and defer the case'

The case stands deferred to 20.03.2018'

∠」墾E」」型」工E2Case No.AR-266
64/AM16/DES.I1/

N/4eeting No.21/81
RLA File No:04/24/040/00114/AM16/Dated:-09.01.2018
ii authorization no'

0410160874 dated O…
面 isioni Nc ObServed that appliti諄 :i forthe aboVeAA has been referredl;:|:Ll懲]It
Div.)｀ r COmments.NC deci(

'fhe case stands deferred to2q'03.2q!8'

」」昼I昼」」上型」王三2casc No.AR-268
坐堂望」至∠⊇三昼」二Ⅳlecting No.21/81

Dated:-09.01.2018 ce Auth“ Z“on NQ

o910055693 dated 09.04.2013.

■.ferred to DIPP
comments.NC decided to aヽ v〔

The case stands deferred to 20.03'2018'

164
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Ⅳ1/S TUBEX INDIACasc No.AR-270
No. 21/81

…

而 72″ 01Datcd:-09.01.2018
R"tif-""ti"" "t' *t",t 

* iespect ol' Advance Authorization No'

0510399600 dated Ol.092016.
e Ra has been ret-erred to DIPP

comments. NC decided to await the comments ot'DIPP and det'er the case'

Thc case stands dcferrcd to 20.032018.

705o/oo408/AM17/DES― H

Casc No.AR‐ 277 M/S.ZTT India Privatc Linlitcd

Mceting No.21/81 HO Filc No.:01/81/050/00329/AM16/DES‐ II

Datcdi‐ 09.01.2018 RLA Filc No.:04/24/040/00134/AM16/

Subject: Ratiflcation of norllls in rcspect of Advancc Authorization

0410161005 datcd 10.09.2015.

No.

n tor the above AA has been ref-erred to MeitY fbr

comments. NC decided to await the comments of MeitY and def'er the case.

The case stands deferred to 20.03.201 8.
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Date:  09.04.2018

PlaceiNew Delhi

(Kirti Vardhan) Vinod Kumar Kashyap
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ヽ

Department of Heavy lndustry
Udyog Bhavan New Delhi

Ref . lD ;11811501313/AM13/DES-Il
Sub: AA 0310709777 CG Power

EP: 500KV, single phase Reactor

The reference AA may be ratified as under:
lnputs
Item 1 lo 4 -% age wastage on repeat of AA 31062g169 dated 22t412011.
COntentas certified by Excise

Ｎ ｅｔ

一

Item 5 to 10, 12to 14,
Item 11,15-deleted

NC may take a view.

Dy DGF丁 ,DES― ||
丁SVVB 3/35/2012 dated l1/1/2018

clause /GN4

t)

W.-*f'==--
(K.K.Tiwari)

lndustrial Adviser

―Ъl―
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Government oflndia

議 ぼ 爺 鎌 Ψ・
1-赫

Ministη/of Electronics dtt lnformation Technology

…
― ,6オ寸論誦哺関 ,ゼ億爺

-110003
Electronics Niketan,6, C G O Complex, New Delhi-Il0003

Website : www.meity. gov.in

q7(16y2016-rpHw
No................

Sub: Ratification of norms in terms of para
Authorization No.l 010059351 dated 2g4.l}.20ls
Ltd. Kerala.

Reference DGFT O.M. No. 0ll8ll50l52glAM-16:DES-I 11137 dated 1.03.2016 vide whichcomments of this Ministry have been sought on the above mentioned application of M/s. FCI oENConnectors Ltd. Kerala for export of ,, Connector,,.

2' The FoB value of export is Rs. 62264704.71 (us$ 925869.22) and cIF value of Import isRs 32658510.62 (US$ 4ss628.4D.

3' The application has been examined in the Ministry of Electronics and InformationTechnology from technical angle. The items p.opor"Jior import are essentiaLto assemble the exportproduct.

4' In the Foreign Trade Policy, 2015-2020. the wastage norns for process manufacturing like
-sold have been set for manufactr:13 ilgold je..veliery u*i"" ncnils have bee, sei for goici piating.Asper sloN norrns K45 the wastage ir"T. for liquid gold is 2o/o. Accordingly, 2yo has beenrecommended for gold and palladium. Further, Ministry ieiom-ends ratification of norms of advanceauthorization as per Annexure .A'.

請。……′1暢型7

4.7 of HBP. (Vol.l) in respect of Advance
issued in favour of M/s. FCi OEN Connectors

Tcl:-24301268
El■ ail―anangia@meity.gOv.in

2`
03・ 0,,2p′ lr

17(16)/2016-IPHw
Dated 26.09.2017

ELECTRONICS IND:A
3iffin饉 脳‖缶 chilx

之

・

レ″ヽス√

qaqrwandok
嗜̈ T・ hP―



Annexure'A'

S.

No
!tem UOM Net

Requirement
per Unit

Wastage
Claimed

lo/ol

VVastage

A:lowed

{%〕

Gross Qty
(lncluding
wastage)
recomende
d per unit

Qty
App:ied in

DGFT

Qty
Recomm
ended

:MPORT :TEM FOR EXP(DRT:TEM:C(rnnector P,′N10123440J001LF

1

Brass strip

(PN

10132629) GRAM 2.136 202.90% 67.63% 3.580 19′419.87 9278.89

2 Resin GRAM 2.7613 11.76% 5% 2.869 10535.476 7513.41
lMPORT :TEM FOR EXP( RT ITEM:Cc)nnector P′N10123437‐ 1001LF

3

CU S‖ ver

a‖ oy strip

(PN

10103242) GRAM 0.965 188.80% 62.93%
1.57

10671.967 4427.77
IMPORT lTEM FOR EXP( )RTITEM I Cc)nnectOr P N10123439-`〕0■ LF

4

CU Silver

a‖ oy strip

(PN
10103242) GRAM 0.965 188.80% 62.93%

1.57

10714041 4445.54
:MIPORT ITEIM FOR EXPORT :TEM:Conn ector P/N 36093487313 55UPLF

)

Strip―

10123944 GRAM 0.7520 475.30% 158.43% 1.94 1157.96 474.06

6

Strip―

10123945 GRAM 0。9600 366.20% 122.07% 2.13184 1408.061 520.03

7

Strip―

10123946 GRAM 1.2320 398.60% 132.87% 2.86892 1701.511 699.83

8

Res:n―

10038314 GRAM 4.5250 57.70% 19.23% 5.39531 1298.495 1298.49

9

phosphOrou

s bronze

strip―

10119256 GRAM 0.2223 294.20% 98.07% 0.44030 350.231 107.40

10

gold

potassium

cyna:de―

3PLAU200 GRAM 0.000582 20.00% 2.00% 0.00059 519.234 144.90

11

Palladium
Tetrammine
Sulphate- GRAM 0.001026 30.00% 2.00% 0.00105 990.563 255.18

―々′″



3PIPD0002

12

Nickel

Anode GRAM 0.0369 2.00% 2.00% 0.03764 9.004 9.004

13
NF2026 TIN

MLTR 0.0533 2.00% 2.00% 0.05437 12.999 12.999

14

GOLDEN
EYE NICKEL

CON MLTR 0.039 2.00% 2.00% 0.03978 9.511 9.511

15

GOLDEN
EYE NICKEL

MAKEUP― [3
PIN1304(L)] MLTR 0.062 2.00% 2.00% 0.06324 15.123 15.123

16

NF 2019

MSA 950g/1

[3PI丁 L428(L)

] M LttR 0.0836 2.00% 2.00% 0.08527 20.403 20.403

17

PLAAAME丁5
00NiCONCE
NTR M LttR 0.0119 2.00% 2.00% 0.01214 3.927 3.927

18

GALDENSV7
0 GRAM 0.0057 2.00% 2.00% 0.00581 1.379 1.379

19

FB7000

Balancer MLttR 0.0032 2.00% 2.00% 0.00326 0,783 0.783

20

PALLApνlET

500

REPLENISHE

R MLTR 0.0135 2.00% 2.00% 0.01377 2.901 2.901

21

FB7000

Balancer M LTR 0.0054 2.00% 2.00% 0.00551 1.322 1.322

―́■2-
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“     Subleal

To:

Page 1 of I

Ra」fiCauon oi nOrnS Of advance authoriZatlon No 0510397904
dated l1 3 2016‐ COmments reg

nc`dgft@niC in

化 穐
oare. o6t12117 02.22PM

irirn, iarotr, outrA section otficer, Dlr" <shashi'gupta@meity'gov in>

AutOma‖ On BBB pdf(11 0MB)

Dear Sir,

E‖岬 盤 1‖T:留 iせ脚♂
¨
"南
面
"b WS Aubmmm

with regards

shashi guPta
seclion ofricer

_々 も́

https〃 mail goV in/iwc_staticAり 。ut/Shell html?lang cn―
IN&30120_15121607 14-06…2017
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MiniStry OfnectrOnics

Dcp・artment of I

Electronics Ni椰

New Delhi‐ 110003

飩b曇
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瀑 [識蠍欄辮鼎露
鳳i謂蹴鳳謂Ъ珊
■rical COntrOI PanCl''

2 The FOB ValuC OfexportiS Rs 41,152,800.00(USS 610,575.65)and CIF Value oflmpOrtiS Rs

29,118,732.59(USS 425401.58)

磁鷲職熙:舗騨撚硼
jI欄辮1譜瑞器鰐飛ation as folloWS―

of Advance
Automation

mclnatSL.No.
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i"r"*. U"ti.. fn" composition of sets and packs as
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√d江
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fr,-1 'B'
A“NEXURF‐ A    ,

^

cl,VALUE!N

INR

28856130

7849217

OF\ralue {in
freely

aonvettible
drrrancy)

cOmp● sitiOn Of Set and

Packs

Wa●21e Requrrd
け

…ito■
em St.

'. as Pe

lvance
i@nse

Item D.3crlption It"m Te.hnical chaoaetirtlcs /
Quality etL

!TC tHSI COde QTV UOM

421565 l SET=l N0 0VD for

somare and■ PC uSB

stick for iicense

NIL 1

1 SIMATlCヽ″INCC PROFESS10NAL MAX POWERTA6S V■3S'1 lNGINEERlNG

50F¬″ARE IN¬ A PORTAL FLOATING LiCENSE:SOFTWARE AND
'ART NO:6AV2103つ

XA03 0AAS 85238020 2

1
1 SET = 1 No. OVO fot

soflware.nd 1 Pc UsB

stickfo.license

Nt

N,L

1

2 員bFESS10NALV13 SP,RUN■ MI‐SW

IN THE TlA PORTAL SiNGtt tlCtNSE,SW AND DOCuMCNTAT10N OllDVD,

tiCtNSt КtV ON uSB STlcК ,CtASS A,6 1ANGUAGES(GE,EN,lT,FR,SP,CH).

EXECuTABL【 UNO[R WiNDOWS'PROF/ENT′ uLT OS'1(325'● /7

PROF/INT′utT・s,1{64 BIT)′ 8 1 STDノ PROF′ [NTlutT(6431T)′

SERV[R2008R2● SPl(64B'T1/StRVER 2012(6431■ )

P ART NO:6AV210'つDB03 0AA0

l SET■ ■PC uSB Stick

for iicense

1

:認聡鮮器胤Ъ躍〕iC
‖rFNヽF kFY ON USBST'CK CIASS A

PART NO:6AV2107'0EB00_0880 85238020 1 10322248 150800

3

643フ436 94046 lS口
言献1"よ I ML

1

輛漑輛輛需需i鵬朧翌機 A
Anr NO,elV:rOZ'OCAOO'OAeO 8S238020 ■

85238020 1

4

2006612

1595377

5919653

1490420

2386751

302032

23307

86481

21774

34869

4412

15日
書献lmよ I ML

1

S

6

7

8

9

品]針酬 ::∬
C

‐́、|´‐‐●●|^ヽ11'CO(↑:″イ 
「
:ASS A

PART NO:6AVZ■ u′ Jヽ●uuつ 0"

,ART NO:6AV2107‐ OКRO)0300

]馘判 葬窒裂::]暴摯♀翼RliЛ:XT:黒よ営坤

85238020 1

1

■SET=1'C uSB Stick

for!iCense

1

RUNTIME`W.ヽ:Nも [こ
■SET=■ PC uSB Stick

for license

Nlt 1

PART NO:6AV2107‐ OmB30

●ART NO`AV6671‐5CC叫OAXl 8504●010
sW AND 00Cu LlttNう ヽヽ ●'V'｀

口0■  ́‐ '~~~~

=篤
:詔1:よ柵艦iW、将キ‖W』腑::響

1

2 SCT

SET

■SET=l PC Char8ing

Station for MP277

Nlt 1

■SET=l PC Batterv iOr

MP277

1

1       械
π PART NO:6AV6671‐ 5Ct00● AX0 850′ bUUじ

■SET=l PC Memory
Card fOr MP27'

1

PART NO:6AV6671 8XB10‐ OAXl 8538り t●U

■intilleers

‐
ミ
や

DETAitS OF COMPOSIT10N OF EACH SET ANO PACκ
S OF!MPORT MATERIAL

∽
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Government of lndia
Ministry of Steel

Technical Division

Subiect: Ratification of norms in terms of Para 4.7 oi HBP (VolJ) of Advance
Authorization (AA) No 5610004891 dated 29.04.2016 - M/s National Steel & Agro
lndustries Limited; lndore.

DGFT may refer to the UO Note No 0118115012971AM-17 /DES-ll/2o dated
13.O7.2017 whereby the request of M/s National Steel & Agro lndustries Limited;
lndorE was foMarded to Ministry of Steel for ratification of the above mentioned
Advance Authorization.

It may be noted that the export product is covered under SION C-473 of
Handbook of Procedures Volll. The quantity of Zinc has been calculated as per
Engineering Table No 2. The quantity of Hot Rolled Alloy Steel Sheets/strips/wide
coils of relevant grade has been allowed based on content basis as per SION C-473.
The quantity of items of import to be allowed under the aforesaid AA has been
calculated for per tonne of export product in the Excel sheets enclosed herewith for
consideration of the NORMS Committee.

Ministry of Steel U.O.No. 2(1 1)/20'16- TD dated 31.01 .2018

rfs-{a)
(s ksh/atna-6r-

'il',9"T'.;;11;iHlTJ

Encl: as above

Shri Vinod Kashyap, FTOO, DGFT, UdyogBhawan, New Delhi.
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S:No Advanced
Authorisatio
n No. & Date

Description of ltem of Export Quanuty Of
Export MT

Thickness

(MM)

Zinc

Coating in

(gms′m2)

Cヽごい 螢ヽ 嗽

Ouantity of lnput pe. ton of export product
zinc (Kg) Hot Rolled

Alloy Steel
Sheets/

Strips/ Wide
Coils of
relevent

Ro‖ing M‖ l

Ro‖s(Kg)
Rol‖ ng O‖

(Kg)

Steel

Strapping

(Kg)

1

(

5610004891
dated

29042016

Cold rolled Galvanized/
Galvannealed (Plain/Corrugated)
Alloy Steel Sheets/strips/wide
coils of relevent grade having
thickness 0.'13 mm to 1.50 mm
and having Zinc coating 80 - 275

gms/m2

9753669

399210 0'3 8018 1.02836 125 200
53504 013 10334 100247 125 035 200
1038978 014 7441 1,03481 125 035 200
3402498 014 9589 101079 125 035 200
546288 015 8943 1,01802 125 035
112020 015 10954 99553 125 035 200
168568 016 80 6505 1 04527 1 25 035 200
25092 016 8380 4.02431 125 035 200
26828 017 1.02987 125 200
171434 018 5778 1 05340 125 035 200
779037 018 7441 1,03481 125 035 200
42618 019 7047 1,03921 125 200
165008 020 5197 1,05990 125 200
158774 020 1,04318 125 035 200
41216 020 8192 4 02641 125 200
80912 6080 4 05003 125 035 200
215132 4516 1 06751 1 25 035 200
25814 025 5346 1,05823 1 25 035 200
202730 4770 1,06467 1 25 200
129680 027 4770 1.06467 125
179314 5837 1.05274 125 035 200
461 576 029 4770 106467 125 035 200
211682 3706

`07657
125 035 200

160208 4770 1,06467 125 035 200
52752 032 4045 1.07278 1 25 200
105400 034 4045 4,07278 1 25 035 200
31222 035 4045 1,07278 125 035 200
53694 3540 1,07876 425 035 200
486774 040 3510 1 07876 125 035 200
26180 045 3101 1,08333 125 035 200
104616 5,79 1`06010 ,25 035 200
103708 048 5259 1,05920 125 200
48644 050 4637 4,06616 1 25 035 200
51864 068 3706 1,07657 1 25 200
23774 080 51 39 1 06055 1 25

23200 1 00 2569 1,08928 125
102780 120 11 52 1 10512 125

150 914 1 10778 125 035 200

ヽ
す
０
１
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Government of lndia
Ministry of Steel

Technical Division

Ratification of norm in terms of Para 4.7 of HBP (Vol) Advance Authorization
No 1310048447dated 9.01 .2016 of M/s. Sun City Pvt. Ltd, Jaipur

DGFT may refer to UO No 01/81/5014721AM-171DES-2/36 dated 15.11.2017
regarding furnishing the comments of Ministry of Steel for ratification of the quantity \

of item of import and export of the above mentioned Advance Authorization. ln this
connection, the following quantity of import may be allowed against export:

ｌ

　
ｏ

Ｓ

Ｎ

Item of export Quantity Item of import Quantity

Prime Cold Rolled
Stainless Steel sheets,
width 1500 mm,
Thickness 0.98 MM of
Grade 304

44.643 MT Prime Cold Rolled
Stainless Steel coils of
thickness above 1.00
MM, width 1550 MM of
Grade 304.

45.98M丁

The quantity has been calculated by allowing 3% net of wastage towards cold
rolling of imported Stainless steel coils followed by rolling and cutting to get the
desired thickness, width and length. sq.

(S.K.Bhatnagar)
Deputy lndustrial Adviser

Shri Vinod Kashyap, FTDO, DGFT, UdyogBhawan, New Delhi.

-(r-
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Government of lndia

Ministry of Steel
Technical Division

subiect: Ratification of norms in terms of Para 4.7 ol HBP (Vol-l) of Advance
Authorization (AA) No 03'10812779 dated 25.07.20'17 - M/s. lndian Steel
Corporations Limited, Mumbai

DGFT may refer to their UO No 01/81/50 /00182/ AM-18/DES-|l/41dated 30.11.2017
whereby DGFT has sent the reply received from M/s lndian Steel Corporations
Limited, Mumbai to Ministry of Steel for our comments/views.

ln the above connection, it may be noted that Ministry of Steel vide UO of
even No dated 21.07.2017 had requested DGFT to ask the applicant for furnishing
the breakup of thicknesses to be exported and quantity thereof and calculation of
quantity of import items strictly as per SION under the aforesaid AA.

As per the detail submitted by the applicant, the quantity of items of import
required for per tonne production of the export product as per SION 473 and zinc
requirement as per Engineering Table-2 of Hand Book of Procedure Vol-ll has been
calculated and is annexed herewith for consideration of NoRMS Committee.

6M籍
Deputy lndust「 ial Adviser

Shri Vinod Kashyap, FTDO, DGFT, Udyog Bhawan, New Delhi.

M nstry ofStee U O No 2(12)′ 2017-TD dated 15 12 2017

―C6´
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Department of Heavy industry

Subject: Ratification of AA NO' 1110028288, BHEL Bhopal

The applicant has clarified vide letter dated 3/LL12017 that there is only one import item

and there is no indigenous item in s'no' 1b of Appen dix A'f 1 E

DES I may take a view in terms of para 7'01 of the Policy 
fl ^lk.:--l-
(K.K. Tiwari)

lndustrialAdvisor

Dy DGFT, DES-ll

TSWB: 3167lzott DATED LglLlzotg

一CS′
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meNα P-47012/39/2017-TSW/ノ
"Department Of industrial Policy&PrOmO● On

〔TeChnical Supportl

Udyog Bhawan,New Delhi
Dated the 19th December 2017

0fflce MemOrandum

Subject: DraFt Minutes of Norms Committee― II conveyed to DIPP vide DGFT
F No.01/81/061/00021/AM18-DESII dated 28 11.2017

Ref:Case No 1/13/81-M/s Diamond Engineering― Advance Authorization No
0410163433 dated 17.082017.

In context of the abOve,the undersigned is directed to refer tO the

decision of the NC‐ H dated 21 11 2017 regarding the case and convey that in this

case item of export is 3300 MT of Fabricated steel structure made out of Steel

plates ltem of import is welding material and the same has been allowed as 2%

the weight OF Steel Plates〔 expOrt item)i.e66 MT This is in line with S10N C-1647

a lso.

1su,a".fLJ,un,n;
Development Officer

To:
Norms Committee - . DGFT

fShri Vinod Kumar Kashyap, FTDOJ
Udyog Bhawan, New Delhi.

-  1
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ffir7oB
File No: P-470L2/38/2on-rsw I lll

Department of Industrial Policy & Prombtion
[Technical Support)

Udyog Bhawan, New Delhi
Dated the l.9th December 2017

Office Memorandum

Subjecu Draft Minutes of Norms Committee-ll conveyed to DIPP vide DGFT
F.No.01/81/061 / 00027 / AM1,8-DES.ll dated 28.1.1.2077.

Ref.: Application of M/s sage Metals Ltd. - AA No. 0510403898 Dr 31.08.2017

In context of the above, the undersigned is directed to refer to the
decision of the NC-ll dated 21.11.2017 regarding the case and convey that, in this
case recommendations were given on repeat basis as per Sub-committee report
constituted by DGFT. Firm has the option to import either relevant Copper Alloy
lngot or scrap. Such options are available in many SIONs atso.

Development Officer

Norms Committee - II. DGFT
(Shri Vinod Kumar Kashyap, FTD0I
Udyog Bhawan, New Delhi.

Tol
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びTOF2018
F.No. 2(6)/2011-TW
Government of lndia

Ministry of Steel
Technical Division

subject: Ratification of norm in respect of Advance Licences No 03i0g16106
dated 04.10.2018 M/s Aesthetic Stamping & Lamination Limited, Mumbai

DGFT may refer to their UO No O'1/B1I50/445/AM-18/DES-2144 dated
08.01.2018 whereby the above mentioned Advancc Authorizations of M/s Aesthetic
stamping & Lamination Limited, Mumbai has been forwarded to Ministry of steel
for our comments/views.

Ministry of Steel recommends the import of Cold Rolled Non Grain Oriented
(cRNGo) steel in coils form (Prime Quality) of retevant grade- 5oc80o/50c1ooo and
allows wastage 1.015 Kg/kg against export of cRNGo Etectricat steel stit coits
50c800/50c1000 subject to the condition that width lt il.:-"crtcd coils is more than the
respective width of export products. The follov;,:rg arrr. :lment in the description of
item of import and quantity of import is recomnrcnded:

Description of
itom of import

150
MT

,s form (
|, `le Qua1ly)of
rercvant  Grade
50C800/50C1000

6鰤
iし、:puty lndustrial Adviser

Qty

Shri Vinod Kashyap,FTDO,DGF丁 ,Udyog Bilawar,1
Ministry Of Steel U O No 2(6)/2011-¬ ヘノdated 19 01 21

″Delhi

Adva nce
Authorization
No and date

Description of
item of Export

0310816106
dated
04102018

CRNGO
Electncal  steel
Sit     COils
50C800/50C1000

_コ lン
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F.No. 2(6)/2011-Tw
Government of lndia

Ministry of Steel
Technical Division

subject: Ratification of norm in respect of Advance Licence No 0310g16276
dated 10.10.2017 of M/s KRYFS Power Component Limited, Mumbai.

DGFT may refer to their Uo No 01/81/50/457lAM-18/DES-2t45 dated 08.01.2018
whereby the above mentioned Advance Authorization of M/s KRyFS power
component Limited, Mumbai has been fonauarded to Ministry of steel for our
comments/views.

Ministry of Steel recommends the import of cold Rolled Grain oriented
(cRGo) steel in coils form (Prime Quality) of relevant grade and allows wastage
1.015K9/Kg against export of cRGo slit coils for Transformer cores subject to the
condition that width of imported coils is more than the respective width of export
products. However, export of coils cannot be made from imported sheets. Therefore,
import of sheets, as applied, are not recommended. The following amendment in the
description of item of import and quantity of import is recommended:

‥
・
。

Ｓ

Ｎ

Advance
Authorization
No and date

Description of
item of export

Qty Description of item of
import

Qty

1 0310816276
dated
10.10.2017

CRGO S1l Coils
for Transformer
Cores width up to
600 mm

250
MT

Cold Rolled Graln
Oriented (CRGO)
Steel in coils form
(Prime Quality) of
relevant grade - width
more than 600 MM

25375

¨
(S K Bhatnagar)

Deputy lndustrial Adviser

Bhawan,New DelhiShri Vinod

Ministry of Steel U O No 2(3)/2018-TD dated 05 02 2018

J2′
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Department ofIICaWγ lnduStry
UdyOg Bhavan

Sub:Ratification Of AA 310816479 HiteCh Radiators

DGFT Ref:01/81/50/452/AM 18/DES Iし

The AA may be ratified On repeat basis Of AA 310814523

Dy DFGT′ DES― ll

TsVVB 3/86/2017 dated  27/11/2017

K K TIWan)

_■ Ъ′
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e .rit''l
DcPartntent of IIcavY lndustry

[,dvog I]havan

Sub: Ratification of AA 310814523 dated LO/7l2}]-7Hitech Radiators

DG Fr Ref : a! $ I so I 77 UAM 18/DES-| l, 16 I 17 I t8' ALC2 I Tafl

The AA nraY be ratified as utrder:

ftem 1,4 as Per C'214

Item 2,3- 1.05Kg/Kg Content in EP, word "of relevant thickness" be prefixed '

NC-ll may take a view. I -,I'W'-z--'i"I (K.t<.tiwari)

lndustrial Adviser

DyDFGT,DES-ll
rswB 318612017 dated t6l 1'012017

り
/
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t4bGovernment of lndia
Ministry of Steel

Technical Division
a1.oy2at8

Subject: Ratification of norms in terms of Pata 4.7 ot HBP (Vol-l) of Advance
Authorization (AA) No 0310817029 dated 14.11.2017 - M/s Phoenix Foils Private
Limited, Mumbai.

DGFT may refer to their UO note No 0'l i81l50/468/AM-'18|OES-2147 daled
09.01.2018 for ratification of input-output norm for import of Cold Rolled Stainless
Steel wide coils, strips, Thickness 0.20 mm to 5.0 mm (Grade 317 L) (Prime)
against export of cold rolled stainless steel strips thicknesses 0.01 mm to 3.00 mm (
Grade 317L) by M/s Phoenix Foils Private Limited, Mumbai for comments/views of
the Ministry of Steel. ln this connection, the following information of the above
mentioned AA may be obtained from the applicant so that the aforesaid AA could be
ratified:

(a) Thickness wise and grade wise width of cold rolled stainless steel coils/strips
(Prime) and quantity thereof to be imported.

(b) Thickness wise and grade wise width of cold rolled stainless steel
coils/sheets/strips and quantity thereof to be exported.

sp__
(S.K.Bhatnagar)

Deputy lndustrial Adviser
Telefax: 011-23062490

Shri Vinod Kashyap, FTDO, DGFT, Udyog Bhawan, New Delhi.

Ministry of Steel UO.No. 2(15)/2017-TD Vol-l dated 24.01.2018

-'l s--



Government of lndia
Nilinistry of Steel

Technical Division

Subiect: Ratification of norms in terms of Para 4.7
Authorization (AA) No 0310817030 dated 14.11.2017
Limited, Mumbai.

of HBP(Vol‐ :)。f Advance
‐M′s Phoenix Foils Private

DGFT may refer to their UO note No 01/81 /50/469/AM-'18/DES-2/46 dated
09.01.2018 for ratification of inpuloutput norm for import of Cold Rolled Stainless
Steel wide coils, strips, Thickness 0.20 mm to 5.0 mm ( Grade 304/3041,410S &
316/3161) (Prime) against export of cold rolled stainless steel strips thicknesses
0.01 mm to 3.00 mm ( Grade 304/3041, 410S & 316/3161) by M/s Phoenix Foils
Private Limited, Mumbai for comments/views of the Ministry of Steel. ln this
connection, the following information of the above mentioned AA may be obtained
from the applicant so that the aforesaid AA could be ratified:

(a) Thickness wise and grade wise width of cold rolled stainless steel coils/strips
(Prime) and quantity thereof to be imported.

(b) Thickness wise and grade wise width of cold rolled stainless steel
coils/sheets/strips and quantity thereof to be exported.

(S.K.Bhatnaga0
Deputy lndustrial Adviser

Telefax: 011-23062490

Shri Vinod Kashyap, FTDO, DGFT, Udyog Bhawan, New Delhi.
Ministryof Steel UO. No. 2(15)/20'17-TD Vol-l dated 24.O1.2018

012●′3
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⌒ t48
Department of Heavy lndustry +7120)8

Udyog Bhavan, New Delhi

Ref: AA No.3110066923, Fujikura Pune

DGFT I D No.t/8U sil as1lAM 18/DES-ii

AA may be ratified as under:
All inputs - net to net without any wastage /GN-4

NC may take a view. t
lOz--'
(K.K. Tiwari)

lndustrial Advisor
Dy DGFT, DES-ll

TSW B s/FU 1/20 18/ AA 6923 dt 70 I 7 /2018

_Ⅵη′

― /


